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LOK SABHA DEBATES

LOK SABHA (a) the details of Rabi Procure-
ment for the last three years includ-
ing the current financial year State-

Vednesday, July 31, 1991/Srgqvapa Wise; and

9, 1913 (Saka)

(b) the details of cover-and-plinth

"he Lok Sabha met at Eleven of the storage utilised during the last three
Clock years and also during the current

financial year so far?
[MR. SPEAKER in the Chair]

English] THE MINISTRY OF FOOD (SHRI
” . TARUN GOGOI): (a) Statement I
Rabi Procurement is laid on the Table of the House.

¥225. SHRI RAMASHRAY PRA-
sAD SINGH: Will the Minister of (b) Statement II is laid on the Table
FOOD be pleased to state: of the House.

STATEMENT I
Statewise Procurement of Wheat since 1988-89 Rabi Marketing Season
(In Lakh Tonnes)

tate 1988-89  1989-90 1990-91  1991-92
(Upto 19-7-91)
i1 2 3 4 5
Punjab . . . . . 47.49 56.02 67.44 55.37
Haryana . . . . . 12.60 19.73 25.91 18.33
Uttar Pradesh . . . . 5.21 13.24 16.01 3.68
Rajasthan . . . . . .. 1.06 1.35 0.08
Jammu & Kashmir . . . 0.05 Neg. Neg. Nil
Chandigarh . . . . .. .. 0.02
Himachal Pradesh . . . .. .. 0.01
~ fadhya Pradesh . . . .. .. Neg.
TOTAL . . . . 65.35 90.50 110.74 77.46
State-wise Procurement of Rabi Paddy
‘Andhra Pradesh . . . Nil Nil 1.52 0.20
, Orissa . . : . . Nil - 0.01 .

TOTAL . . . . .. 0.01 1.52 0.20
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1 2 3 4 3

State-wise procurement of Rabi Rice
Andhra Pradesh 5.56 6.46 8.56 7.5
Karnataka. 0.07 0.41 0.26 0.14
Orissa 0.18 0.29 0.58 0.2
West Bengal 0.27 0.20 0.26 0.1
Assam 0.01 0.01 Neg Neg

TOTAL 6.09 7.37 9.66 7.98

Neg. is below 500 M.T.

STATEMENT II

Showing Cover & Plinth Storage Utilized by the Food Corporation of India duri
the last 3 years and in the Current Year

Year Capacity  Stocks
(in lakh  (in Lai
tonnes) tonnes

1988-89

(As on 1-7-88) 44.90 10.4

1989-90

(As on 1-7-89) 33.23 5.

1990-91

(As on 1-7-90) 21.55 14.:"

1991-92

(As on 1-6-91) 28.55 15.7.

[T ranslation]

SHRI RAMASHRAY PRASAD
SINGH: Mr. Speaker, Sir, the ques-
tion, that I raised, was not replied to
categorically by the hon. Minister. The
picture is not clear from the reply. I
would like to know the storage posi-
tion of wheat, quality-wise and zone-
wise. Besides, may I know the success
achieved in checking shortages in tran-
sit and storage.

[English]

SHRI TARUN GOGOI: Sir, as
regards the CAP storage capacity, we
have given the details; that is as on
1-6-91, it is 28.55 lakh tonnes. Then
about stocks, it is 15.77 lakh tonnes.

Mostly these are in Haryana, Pun’ah,
Gujarat, U.P, and Madhya Prade

[r rdnslation]

SHRI RAMASHRAY PRA!
SINGH: Mr. Speaker, Sir, he has ,
replied to my question clearly.
would like to know the storage
tion of wheat quality-wise. I have
got the satisfactory reply from the
Minister.

MR. SPEAKER : What did he
What do you mean by position”

SHRI RAMASHRAY PRA
SINGH: I mean that the whole c-
try has been divided into five zo
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What is the gaality-wise and zone-wise
pasition of wheat, and as to what ex-
teni the shortages occuring in transit
and storage have been checked.

MR. SPEAKER : 1 could not under-
stand your question, that is why 1
said it.

. SHR!I RAMASHRAY PRASAD
'SINGH: ‘What I want to know the
quantity of each quality procured
and stored zone-wise?
MR. SPEAKER: All right. Now
1 can convey it to him.

[Engiish}

SHR1 TARUN GOGOI: In Pun-
jab we hiuve procured 55.4 lakh tonnes
of wheat: in Haryana we have procur-
ed 18.3 lakh tonnes: in UP we have
procured about 3.7 lakh tonnes and
in Rajasshan we have procured 0.1
lakh tonies.

[T ranslation)

SHRI RAMASHRAY PRASAD
SINGH: Mr. Speaker, Sir, I have
asked th: quality-wise position of
wheat separately in five zones namely.
North Zone, West Zone. East Zone,
South Zone and  North-East Zone.
Hon. Minister is telling the position
sometimes of Uttar Pradesh, some-
times of Punjab and sometimes of
Haryana.

MR. SPEAKER: If you make a
speech the question will be lost in it.
Therefore. put u pointed question.

SHR1 RAMASHRAY PRASAD
SINGH : I am not delivering a speech.
My question is very simple. What is
the quality-wise and zone-wise posi-
tion of wheat and how much of wheat
is lving in storage.

MR. SPEAKER: If the hon. Mini-
ster has the statistics with him, he
'may supply it. If not, be may supply
the same later on.

SRAVANA 9. 1913 (SAKA)
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[English)

SHRI TARUN GOGOI: In fact,
wi procure wheat mainly from Pun-
jib, Haryana and then U.P. These are
e only States from where we pro-
cure wheat; and these are the Zones.
If you need further details, we will
sapply it to you.

| Translation)

SHRI RAMASHRAY PRASAD
SINGH: Now, my second supple-
nmientary is......

MR. SPEAKER: No, not at all.
You can not ask at this moment. I
can’t allow you. You please sit down.

SHRI RAMASHRAY PRASAD
SINGH: As the hon. Minister has
no statistics with him, you please post-
rons the question.

MR. SPEAKER: No, you have been
given full opportunity. I have given
vou three-four chances.

SHRI RAMASHRAY PRASAD
SINGH: Sir, T have not got the reply.
[English)

MR. SPEAKER: I am not allow-
ing you. Not like this. Please take
vour seats.

(Interruptions)

MR. SPEAKER:
ing you.

I am not allow-

(lngerruptions)

[Translation)

MR. SPEAKER: Please take your
seat. I have given you three-four
chances.

SHRI PHOOL CHAND VERMA:
Mr. Speaker, Sir, it appears that hon.
Minister has not come prepared.
[English)

MR. SPEAKER: Mr. Venkates-
warlu. Do you want to put the ques-
tion or not?

(Interruptions)
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[Translation)

MR. SPEAKER: Please sit down.
1 have not called you to ask a ques-
tion. Advocacy is not allowed here.

(Interruptions)

MR. SPEAKER: All right Mr.
Prasad. I am giving you one more
chance. You may ask only one ques-
tion.

SHRI RAMASHRAY PRASAD
SINGH: The procurement of wheat is
made during summer season. (Inter-
ruptions)

MR. SPEAKER: You are making
a speech. I am giving you time for
asking a question. Please ask a ques-
tion.

SHRI RAMASHRAY PRASAD
SINGH: Mr. Speaker, Sir, the shor-
tage of wheat has been doubled. Ear-
lier it was five plus five, i.e. ten per
cent. Now they have increased it
to twenty per cent w.e.f. July. There
is moisture in wheat at the time of
its procurement, with the result that
there is an increase of eight per cent
in its quantity. On what grounds they
have doubled it from ten to twenty
per cent. What is the reason?

MR. SPEAKER: 1, could not
understand this question.

SHRI RAMASHRAY PRASAD
SINGH: Earlier. they were allowed
ten per cent. Now they have increas-
ed it to twenty per cent w.e.f. 1st July.
What are the reasons behind it? There
is no moisture in wheat because it is
procured during summer season. SO,
what is the reason for increasing it
from 10 to 20 per cent?

[English]
MR. SPEAKER: If the Minister
has followed, he may reply.

(Ingerruptions)

SHRI TARUN GOGOI: As per
my record, the shortage is only 0.17

JULY 31, 1991
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per cent. It has come down. Last
year the shortage was 0.31 per cent.

PROF. VENKATESWARLU UM-
MAREDDY: Mr. Speaker, Sir, I
want to know, out of the total quantity
that has been procured in the five
zones, how much is being stored in
the concealed godowns and how much
1s stored in the open godowns? Are
there any instances which have come
to the notice of the Government where
there is a deteriorated quality of the
stocks that have been procured during
the past two or three years?

SHRI TARUN GOGOI: I do not
have that now. I will give that infor-
mation.

MR. SPEAKER: You can
to him.

write

(Interruptions)

PROF., VENKATESWARLU UM-
MAREDDY : Sir, my question is not
answered.

MR. SPEAKER: He said that he
has no specific information. He will
give in writing.

(Interruptions)
SHRI SOBHANA DRESWARA
RAO VADDE: Sir, you are aware

that Andhra Pradesh is one of the
major paddy-producing States in the
country, especially in the South. From
experience it is found that the Food
Corporation of India is not conducting
the procurement operations wholehear-
tedly.

I would like to know from the hon.
Minister as to whether or not the Gov-
ernment will take adequate steps so
that the Food Corporation of India
will undertake procurement operations
of paddy and rice in Andhra Pradesh
by providing all infrastructural facili-
ties such as availability of gunny bags
which is causing lot of difficulties to
the farmers particularly at the time of
cyclone due to which the farmers
suffer a lot. I would like to have a
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categorical answer from the hon.
Minister.

SHRI TARUN GOGOI: This ques-
tion is relating to rabi procurement.
And rice is khariff procurement. Any-
how, we are taking ali the required
steps. It is not a fact that we are not
taking adequate steps for procurement
of rice. We procure rice particularly
in Andhra Pradesh. If you have got
any suggestion, you can kindly give
it to me and I will give you the re-
quired particulars.

[Translation]

SHRI PHOOL CHAND VERMA:
Mr. Sneaker. Sir, hon. Minister has
stated in his reply that weight loss
during storage is allowezd at the rats
of 29 ner cent with effect from July.
T would like to point out to the hon.
Minister that there is no moisture in
wheat at the time of its procurement
and storage. The question of weight
loss of wheat during rainy season does
not arice? 1 want to know, how
there was weight loss of 20 per cent
whereas there should have been weight
gain?

[Enelish]

SHRT TARUN GOGOI: I was
talkine about the losses in the coun-
trv as a whole. In fact. in certain
cases. it goes up and in certain cases,
there is a plus point (weight gain) also.

[ Translation]
DR. LAXMI NARAYAN PAN-
DEYA: Mr. Speaker. Sir, through

vou, I want to know from the hon.
Minister whether it has come to his
notice that thousands of quintals of
wheat in Rajasthan and Madhya Pra-
desh is rotting in the storages due to
improper storage facilities. It is unfit
for human consumption and it is also
unsaleable. Will you improve the
storage facilities?

[English]

SHRI TARUN GOGOI: I am not
aware that it is unfit for human con-
sumption. If you have any concrete

SRAVANA 9,'1913 (SAKA)
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evidence, you please bring ‘it to my
notice and I will take appropriate
action.

[Translation]

Jawahar Rozgar Yojana

*226. SHRI SANTOSH KUMAR
GANGWAR : Will the PRIME MINI-
STER be pleased to state:

(a) whether the progress of Jawahar
Rozgar Yojana has been reviewed in
each state:

(b) if so, the details thereof; state-
wise:

{c) the growth-rate achieved in the
raral areas of Uttar Pradesh; and

(d) the manner in which this yojana
is proposed to be implemented in
future?

1English]

THE MINISTER OF STATE IN
THE MINISTRY OF RURAL
DEVELOPMENT (SHRI G. VEN-
KAT SWAMY): (a) to (d) A State-
ment is laid on the Table of the House.

STATEMENT

Jawahar Rozgar Yojana (JRY) is
an on-going plan scheme of wage em-
nloyment and it is being reviewed con-
tinuously by the Central and the State
Governments. The review of the pro-
aramme is done through Monthly/
Quarterlv/Annual  Progress Reports
received from the State Govemn-
ments. Besides, for effective im-
nlementation of the programme, at the
instance of Government of India,
State’s have drawn up a schedule of
insnection prescribing minimum num-
ber of field visits for each supervisory
level officers at the State/District/
Block level.

2. The Central Government officers
also make field visits to review the
qualitative/quantitative aspects of the
programme. The Government of India
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also convenes occasionally the meeting
of State Secretaries and Ministers to
review the programme with a view to
cffect improvement in the quality of
its implementation.

3. The State-wise details about ex-
penditure incurred and the employment
generatel under JRY during 1990-91
and 1991-92 are given in the Anne-
xure 1 and II.

4. Jawahar Rozgar Yojana (JRY)
is a programme of creating additional
employment opportunities in the rural
areas and is monitored in terms of
employment generated. As against the
cmployment generation of 1357.68
lakh mandays during 1988-89, i...
the last year of implementation of
“NREP/'RLEGP* in U.P., the em-
ployment generation in Uttar Pradesh
under JRY during 1989-90 was
1624.65 lakh mandays showing the

JULY 31, 1991
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growtn rate of 19.68%. Since the allo-
cation under JRY during 1990-91 had
remained at the level of 1989-90, level
of employment generation was also
the same.

5. The Government has prescribed
a highly decentralised manner of im-
plementing the JRY through rural
local bodics like *DRDAs/Zilla Pari-
shads at the district level and the Vil-
lage Panchayats at the Village level.
‘here is no proposal currently under
consideration of the Government to
change it.

* NREP - NATIONAI RURAL
EMPLOYMENT PROGRA-
MME.

* RLFGP—RURAL  LANDLESS

EMPLOYMENT GUARANTEE
PROGRAMME.

< DRDAs -DISTRICT RURAL
DEVELOPMENT AGENCIES.
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Position as per reports receivedupto 29-07-91

JRY 1991-92 (Rs. in lakhs)
S!. State/UTs. Unuti- Resources allocated
No Month lised — .
Code balance  Central  State Total
as on Share Resources
1-4-91 (Cask)  (Cash)  Allocated
1 2 3 4 5 6 7
1. Andhra Pradesh 5 6302.84 15332.96 3833.24 19166.20
2. Arunachal Pradesh 5 345.83 264 .54 66.13 330.67
3. Assam 6 955.18 4091.67 1022.92 5114.59
4. Bihar 6 8077.84 30773.42 7093.36 38466.78
5. Gea 6 63.60 285.82 71.45 357.27
6. Gujarat 6 2133.62 6472.57 1618.14 8090.71
7. Haryana 6 169.76 1541.46 385.36 1€25.82
8. Himachal Pradesh 5 229.51 908.22 227.06 1135.28
9. Jammu & Kashmir 5 636.46 1289.21 322.30 1611.51
10. Karnataka 6 2887.96 9647.76 2411.94 12059.70
11. Kerala 5 749.94 5116.95 1279.24 6296.19
12. Madhya Pradesh 5 13274.12 21122.00 5280.50 26402.50
13. Maharashtra 5 3164.42 16339.88 4084.97 20424.85
14. Manipur 6 55.85 339.06 84.77  423.83
15. Meghalaya 6 .00 396.73 99.18 495.91
16. Mizoram 6 1.89 167.12 41.78 208.90
17. Nagaland 5 0.00 425.26 106.32 531.58
18. Orissa 5 5003.52 10475.94 2618.99 13094.93
19. Punjab 5 571.20 1340.52 335.13  1675.65
20. Rajasthan 5 -2063.26 10244.22 2561.06 12805.28
21. Sikkim 6 17.56 154.83 38.71 193.54
22. Tamil Nadu 6 1727.45 13778.93 3444.73 17223.66
23. Tripura 6 84.14 440.39 110.10 550.49
24. Uttar Pradesh 6 12071.21 40874.62 10218.66 51093.28
25. West Bengal 6 11429.68 17429.55 4357.39 21786.94
26. A & N Islands 6 112.68 156.56 0.00 156.56
27. Chandigarh 4 30.42 38.81 0.00 38.81
28. D & N Haveli 6 26.93 84.99 0.00 84.99
29. Daman & Diu 6 41.93 £0.07 0.60 50.07
30. Delhi 5 132.28 184.18 0.00 184.18
31. Lakshadweep 6 58.93 78.49 0.00 78.49
32. Pondicherry 6 95.36  153.25 0.00 153.25

72515.37 210000.00 52313.37 262313.37
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(Rs. in lakhs)
Total
Total Resources Released Availability

YA State/UTs. Month - -

No. Code Central  State Total Unutilised
matching Bal. -+
share Released

1 2 3 8 9 10 11

1. Andhra Pradesh 5 5110.99 1277.75 6388.74 12691.58
2. Arunachal Pradesh 5 11.25 2.81 14.06 359.89
3. Assam 6 1387.65 346.91 1734.56 2689.74
4. Bihar 6 6668.52 1667.13 8335.65 16413.49
5. Goa 6 @ @ @ 63.60
6. Gujarat 6 2206.36 551.59 2757.95 4891.57
7. Haryana 6 1052.54 263.14 1315.68 1485.44
8. Himachal Pradesh 5 434.49 108.62 543.11 772.62
9. Jammu & Kashmir 5 1001.23 250.31 1251.54 1888.00

10. Karnataka 6 4338.66 1084.67 5423.33 8311.29

11. Kerala 5 1705.65 426.41 2132.06 2882.00

12. Madhya Pradesh S 4387.62 1096.91 5484.53 18758.65

13. Maharashtra 5 4694.52 1175.63 5868.15 9032.57

14. Manipur 6 @ @ (@ 55.85

15. Meghalaya 6 60.00 15.00 75.00 75.00

16. Mizoram 6 71.31 17.83 89.14 91.03

17. Nagaland 5 141.75 35.44 177.19 177.19

18. Orissa 5 2249.11 562.28 2811.39 7814.91

19. Punjab 5 811.21 202.80 1014.01 1585.21

20. Rajasthan S 3344.84 836.21 4181.05 6244.3]

21. Sikkim 6 51.61 12.90 64.51 82.07

22. Tamil Nadu 6 4592.97 1148.24 5741.21 7468.66

23. Tripura o 180.49 45.12 225.61 309.75

24. Uttar Pradesh 6 12263.52 3065.88 15329.40 27400.61

25. West Bengal 6 2823.20 705.80 3529.00 14958.68

26. A & N Islands 6 21.00 0.00 21.00 133.68

27. Chandigarh 4 @ @ @ 30.42

28. D & N Haveli 6 @ o @ 26.93

29. Daman & Diu 6 @ @ @ 41.93

30. Delhi 5 @ @ @ 132.28

31. Lakshadweep 6 * . b 58.93

32. Pondicherry 6 51.08 0.00 51.08 146 .44

59661.57 14897.37

74558.94 147074.31

@Complete proposals is not received.
*Requisite level of expenditure to available resources
the U.T. to qualify for release of funds.

not yet attained by
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(Rs. in lakhs)

Rs. in lakhs

(In Lakhs Mandays)

S. State/UTs. Month Resources Y,age
No. Code Utilised  utilisation Employment generation
Unutili- Target Achieve- 9 age
sed ment  Achieve-
Bal. + ment
Released
1 2 3 12 13 14 15 16
1. Andhra Pradesh 5 1121.52 8.84 919.98 55.39 6.02
2. Arunachal Pradesh 5 6.89 1.91 12.40 0.18 1.45
3. Assam 6 556.08 20.67 122.75 12.62 10.28
4. Bihar 6 6444.73 39.26 1125.86 157.44 13.98
5. Goa 6 50.79 79.86 11.91 1.33  11.17
6. Gujarat 6 1187.94 24.29 242.72 25.68 10.58
7. Haryana 6 163.65 11.02 37.60 2.63 6.99
8. Himachal Pradesh 5 107.70 13.94 34.06 3.23 9.48
9. Jammu & Kashmir 5 67.49 3.57 61.68 1.82 2.95
10. Karnataka 6 1497.42 18.02 433.93 63.06 14.53
11. Kerala 5 966.38 33.53 244.83 24.86 10.15
12. Madhya Pradesh 5 3632.34 19.36 1156.31 131.45 11.37
13. Maharashtra 5 982.88 10.88 859.99 42.09 4.89
14. Manipur 6 4.48 8.02 9.83 0.11 1.12
15. Meghalaya 6 132.10 176.13 18.98 3.24 17.v7
16. Mizoram 6 0.00 0.00 4.48 0.00 0.00
17. Nagaland 5 0.00 0.00 21.26 0.00 0.00
18. Orissa 5 950.71 12.17 306.02 22.61 7.39
19. Punjab 5 196.29 12.38 29.57 3.38 11.43
20. Rajasthan 5 2240.02 35.87 338.84 67.67 19.97
21. Sikkim 6 2v.82  25.37 7.91 0.92 11.63
22. Tamil Nadu 6 948.25 12.70 688.95 34.13 4.95
23. Tripura 6 51.44 16.61 19.81] 1.58 7.98
24. Uttar Pradesh 6 3518.51 12.84 1705.11 112.81 6.62
25. West Bengal 6 3442.34 23.01 554.96 85.95 15.49
26. A & N Islands 6 10.46 7.82 4.44 0.37 8.33
27. Chandigarh 4 0.20 0.66 0.70 Neg 0.00
28. D & N Haveli 6 11.95 44.37 3.47 0.71 20.46
29. Daman & Diu 6 11.09 206.45 1.61 0.37 22.98
30. Delhi 5 7.12 5.38 3.83 0.08 2.09
31. Lakshadweep 6 11.84 20.09 2.62 0.54 20.61
32. Pondicherry 6 20.57 14.05 4.06 0.69 17.00
28364.00 19.29 8988.47 856.94 9.53
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{Translation]

SHRI SANTOSH KUMAR GANG-
WAR: Mr. Speaker, Sir, two years
ago, there were three schemes in ope-
ration in rural areas, namely the
National Rural Employment Progra-
mme, Rural Landless Employment
Guarantee Programme, lntegrated
Rural Development Programme. Now,
all these three schemes have been merg-
ed with Jawahar Rozgar Yojana to
check extravagant expenditure at offi-
cial leveis, so that the villagers could
benefit. It is a matter of regret that
during the same year.. {Interruptions)

MR. SPEAKER: You are deliver-
ing a long speech, then you will com-
plain that no reply is given to your
question. You put a pointed question.

SHRI SANTOSH KUMAR GANG-
WAR : In 1989, out of Rs. 2700 crore,
after making an adjustment Rs. 700
crore by way of interest, Rs. 2,100
crore were allocated. I don’t want to
discuss all that has appeared in the
press. My point is whether it has been
reviewed or not during these two
years. From the reply it appears that
this programme is going on success-
fully in the villages and it is the best
programme for rura! areas.

[English]

MR. SPEAKER: I am not allow-
ing all these things. Please come to
the quetsion.

[Tronslation)

SHRI SANTOSH KUMAR GAN-
GWAR: My question was whether
this scheme has been reviewed?......
(Interruptions)

[English]

MR. SPEAKER : He wants to know
whethe: you have examined this scheme
or not.

Unterruptions)

MR. SPEAKER: Mr. Gangwar, if
you make a long speech, your question
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will be long. Then you will not get
the answer. So, please put a pointed
question.

{L'runslation]

SHRI SANTOSH KUMAR GAN-
GWAR : Has uny appraisai of this
scheme been done by any non-gov-
ernmental agency or has done by
the hon. Minister received any re-
port about it

SHRI G. VENKAT SWAMY:
There is nothing o fthat sort.

SHRI SANTOSH KUMAR GAN-
GWAR: Mr. Speaker. Sir, during
the year 1989 the then Prime Minis-
ter Shri Rajiv Gandhi had said that
this issue needed a National debate.
Jawahar Rozgar Yojana is a progra-
mme linked with the two-third popu-
lation of this country. Is the Govern-
ment thinking to hold a debate on it
and to reconsider this programme?

SHRI G. VENKAT SWAMY: Yes,
the Govt. is doing so.

[English]

MR. SPEAKER: Mr. Giri, I will
allow you later on. The Prime Minis-
ter would like to supplement.

THE PRIME MINISTER (SHRI
P. V. NARASIMHA RAOQ): 1
think the time has come when we
must have an independent appraisal of
the Jawahar Rozgar Yojana. We have
had the yojana for two to three years
now. I will take some steps to initiate
that appraisal. I am always ready for
a discussion because this is something
on which there can be no last word.
Any suggestion, any criticism coming
from any quarter is welcome. I would
initiate some steps to see that some
independent appraisal is made of the
entire Yojana.

SHRI SUDHIR GIRI: Sir, huge
amounts of money have been spent
for the upliftment of the poor in the
rural areas. But I would like to know
whether the Government have devised
any mechanism to check the malprac-
tices that might be taking place at
any stage in the - distribution system.
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SHRI G. VENKAT SWAMY : Re-

garding checks on, malpractices, it is
not clear from which side...

MR. SPEAKER: He has asked
whether thers is any mechanism to
check malpractices that might have
come to your notice.

SHRI G. VENKAT SWAMY : The
State Government looks into the
matter. This is a state subject and
the action is taken by the State Gov-
ernment.

MR. SPEAKER:
mechanism?

Is there any

~SHRT G. VENKAT SWAMY:
Yes. There is a mechanism. The
Panchayat Raj Ministry of the State
Government takes care of this aspect.

~SHRI P. V. NARASIMHA RAO:
There'is a mechanism at the State
level. But as T said it is fragmentary
in the sense that at every level there
is 2 mechanism and there does not
appear to be a collation and coordina-
tion of the whele and in any case
we do' not have a national picture of
the whol> thing. That is why. we
must have this aporaised properly.
Oniv then. we will be able to come to
a right conclusion. This is a Yojana.
This is not a party matter at all.
This is concerned with very vital in-
terests of the pecple. T would like
to get this appraical done. in the
course of which 1 would like hon.
members and others-—everyone from
every quarter—to ccme and tell us
what «is to be dane and how it can
be done.

SHRI DIGVIJAYA SINGH: In
the reply submitted. the percentage of
utilisation of the funds in this Yojana
is 78.01. The percentage of utilisa-
tion of the mandays’ target is 94.8.
in the year 1990-91. And in the year
1991-92. the fund utilisation is 19 per
cent while the mandays’ target utili-
sation is only nine per cent. Obyvi-
ously. there is some kind of fudging
in the reports being submitted by the
State Goverrments. I would likc to
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ask the hon. Prime Minister through
you whether the Government have
received any complaints of any State
Governments utilising these funds
meant for the Jawahar Rozgar Yojana
for paying their own salaries and to
make scme other payments as well.
Will the Prime Minister look into the
matter and have it examined?

SHRI P. V. NARASIMHA RAO:
If there are any complaints, we will
certainly look into them. I have just
submitted that the whole programme
is two years old and it is time to have
a look intc it to find out what is
happening at the State Government
level. It is possible that some State
Governments might be diverting these
funds to purposes other than those
for which they are intended. but T
would not like to make a sweening
statem-nt on that. We will look into’
all this. And after this I don’t think
there is any need for further supple-
mentaries because conce this appraisal
is done, we will have a clearer picture.

[Translation]
SHR1 RAIJINATH  SONKAR
SHASTRI: You have just said in

your reply that both the Central and
State Governments have con‘rol over
it. In your reply you have stated in
detail as to how the Central Govern-
ment controls it. I would not like
to go into details. On this very sub-
ject T had put a question in th> Uttar
Pradesh Legislative Assembly. There
is ot of corrupticn in it. FEastern
Uttar Pradesh...... {Interruptions)

MR. SPEFAKER:
question please.

Come to ycur

SHRI RAJNATH SONKAR
SHASTRI: Sir. about 1000 corrup-
tion cases were reported. I woculd

like to know from the hon. Prime
Minister as to what remedial steps
they take to check corruption in the
Jawahar Rozgar Yojana in various
states. Are they aware of the corrup-
tion or not? ({I/mierruptions)

Sir. 1 did not get answer to my
question. :
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[English)

MR. SPEAKER: It has already
been answered.
[Translation)

SHRI RAIJNATH SONKAR
SHASTRI: No; he did nct answer

about Uttar Pradesh.

MR. SPEAKER: He has said that
an appraisal is going to be made.
He has invited your suggestions.

[English)
SHRI CHANDRA JEET YADAV:
Sir, in the rural areas the three

schemes for the wage earners—NREP,
RLEGP and DRDS—have been com-
bined. I must say that this is one of
the 'very popular sch2mes which takes
the money straight from the grass
root level to the village level. But the
money is so inadequate that what-
ever work is done during a year—and
it is always incomplete—next year it
is washed away or scmething like that
happens. It largely goes waste. Keep-
ing in mind that the scheme itself is
good but the money supplied is in-
adequate, whether the Central Gov-
ernment is proposing to increase the
money and also request the State Gov-
ernments that they should also increase
their matching grounds, because that
is very inadequate, so that this sch:me
can function usefully.

MR. SPEAKER: His question is.
will more funds be made available.

SHRI P. V. NARASIMHA RAO:
Sir, before we think of augmenting the
fund, 1 think the time has come when
we have a thorough look into how
the funds are being spent right now,
because hon. Members have suggest-
ed that there is so much irregularity
and so on. So, this is the time for
reappraisal and after that we can
think of augmenting the funds if we
are able to.
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White the Status of
Paper on Heavy

*228. SHRI M. V. CHANDRA-
SHEKARA MURTHY: Will the
PRIME MINISTER be pleased to
state:

(a) whether the Government pro-
pose to bring out a White Paper on
the status of heavy industries in the

country;
(b; if so, when:

(c) whether the heavy industries
which are suffering losses would also
be revamped: and

(d) if so. the steps proposed to be
taken to improve the performance of
these industries?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI P. K. THUNGON): (a) and
(b) There is no prcposal at present
to bring out a White Paper on the
status of Heavy Industries in the
Country.

(c) and (d) New industrial policy
which has bezen recently announced
lays adequate emphasis on moderni-
sation of industries in general through
a liberalised scheme of technology up-
gradation. In addition, there is al-
ready an existing scheme under which
chronically sick industrial units are re-
ferrcd to BIFR for a dectailed study
and its reccommendations fcr revival/
rehabilitation.

SHRI M. V. CHANDRASHE-
KARA MURTHY: Mr. Speaker, Sir,
even in new Industrial Policy the Gov-
ernment has not proposed any specific
corrective measures to revamp the
chronically sick heavy industries. In
view of this. I would like to know
from the hon. Minister whether Gov-
ernment proposes to take any specific
corrective measures in this regard.
Just referring the cases to BIFR will
not do. BIFR is there since the last
1S years. But what results it has
achieved, the entire world knows. So,
T would like to know what specific
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measures have been taken by the
Government to revamp the sick indus-
trial units in the entire country.

SHRI P. K. THUNGON: What
has been stated in the Industrial
Policy is quite clear. T do agree with
the hon. Member that we should come
out with certain specific proposals and
that is why the guidelines have been
given here. T would like to let th:
hon. Member know that it covers all
aspects of our problems in respect of
sick units. It reads like this: Pubiiz
Enterprises which are chronically sick
and which are unlikely to be turned
round will, before formulation of the
revival, rehabilitation schemes by re-
ferred to the Board of Industrial and
Financial Reconstructicn or other simi-
lar high lcvel institutions created for
this purpose. The social security
mechanism will be created to protoct
the interest of the workers likely to
be affected bv such rehabilitaiion
package. In this regard. it would
be pertinent to point out  that the
hon. Finance Minister
announced a scheme—National
wal Fund.

Rene-

SHRI M. V. CHANDRASHE-
KARA MURTHY: [ undorstand,
the Ministry has divided the PSUs ic.
Public Scctor Undertakings into three
categorics - profit making. marginally
efficient and loss making units. In
view of this, I would like to know.
whether a study has been made. 1
wanted to huave the break-up figurcs.
In the new Industrial Policy, is it a
fact that the Government has decided
to allow a free hand to the sick units?
If it is so. how the labourers retren-
ched by these units will be rehabili-
tated?

SHRI P. K. THUNGON: 1 haw
already stated that we cannot go out
of the provisions which have been
lzid down in our Policy. In the Policy.
it has been made quite clear. how to
hanidle with the workers and at the
same time how to handle to revive
the sick units. Therefore. [ would like
to say that the question of hon. Mcem-
ber’s apprehension that there will be
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difficulty for revival or making the
workers comfortable can be done away
with by complying with these pro-
visicns.  The other point which the
Hon. Member has raised is about the
break-up of figures for these threc
kinds of industries. As it is a very
long list, T will supply the list to the
hon. Member.

SHRI BHOGENDRA JHA : Heavy
Industrics being the core of our in-
dustrial development and for the all
round development of our country, in
that context, I would like to know
whether before implementing the new
Industrial Policy, the Government do
propose to ensure the workers effec-
tive pariicipation in the Management
>f the Heavy Industries and to fix a
certain period between which this
participation resuits in a more cffective
use of the present capabilities. like the
rated growth etc of the present indus-
try, thereafter, lcading to modernisa-
tion also without retrenching the
workers. In case the retrenchment
becomvs necessary is it proposed to re-
emplov them in more effective and
morc preductive jobs?

SHRI P. K. THUNGON: We de
have the intention to get the workers
participation in the industry and rest
of the points which the hon. Member
has raised are only suggestions and 1
would certainly look into it.

SHRI BHOGENDRA JHA: Do
vou mecant to say that you have no
intenticn to ensure workers participa-
tion in the management. Is he going
back from the earlier entire policy?

SHRI P. K. THUNGON: We do
have a proposal to involve the workers
participation in the industry.

SHRI E. AHAMED: There are
numerous industrics which are chro-
nically sick and beyond redemption.
May | know whether the Government
have any programme to privatise such
industrics for the best interest of the
country as well as the labourers,
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SHRI P. K. THUNGON: Sir, all
‘these things would be gone into by
‘the BIFR and the proposed high level
Committee.

SHRIMATI BASAVA RAIJES-
WARI: May 1 know from the hon.
Minister the total number of cases
which have been disposed of by the
BIFR and the tctal number of cases
which are pending with the BIFR. 1
want to know whether it has come to
the notice of the Government that
there is a lot of dclay in disposing of
the cases at the BIFR’s level. Will
thc Government assure that a time
bound programme will be given so
that the cases may be disposed of as
early as possible?

SHRI P. K. THUNGON: Sir. upto
June, 1991, the total number of cases
referred to was 1035 and schemes
sanctioned were 203.

SHRIMATI BASAVA RAIJES-
WARI: My second part of the quas-
tion is very important. He has not
answered it. There is a lot of delay
in disposing of the cases. (Interrup-
tions)

[T ranslation]

SHRI RAM VILAS PASWAN:
Mr. Speaker. Sir, the National Front
Government had organised a two days
seminar of all Party’s Trade Unions
and M.Ps. Thz Prime Minister also
participated in that seminar. There-
after, we unanimously arrived at an
opinion and on that basis we had pre-
pared a Bill with rcgard to workers’
participation in managemwnt. Thot
Bill has been pending in the cther
House since May. 1990. In this con-
text, I would like to say to the Hon.
Prime Minister that black-money can-
not be flushed cut unless the work.rs
of the country get participation in
management. No one¢ knows about
the quantum of black-money in the
country. (Interruptions) 1 would like
to know from the Government whe-
ther they are willing to introducc th-
Workers’ Participation in Management
Bill in the Lok Sabha which is pcnd-
ing in Rajya Sabha in order to get it
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passed unanimously so that the
workers may get participation in mana-
gement.

[English]

THE PRIME MINISTER (SHRI
P. V. NARASIMHA RAO): Sir,
there is need for a debate. We will
study it once again. If it requires any
amendment, we will see what nceds
to be done by the Government and we
will proceed with it. What needs to
be done will be done.

SHRI K. P. REDDAIAH YADAV.:
I am not going into the details as to
how the public sector undertakings
have gone into loss. May 1 know
whether the Government will initiate
a study or to constitute a fact finding
Committece or a Mission as to why
—you take only one particular public
sector undertaking—the public scctor
undertaking is incurring heavy loss.
(Interruptions)

MR. SPEAKER: You are asking
about one public sector undertaking
so 1 am not allowing you.

SHRI K. P. REDDAIAH YADAV:
It is not onc. You please try to
understand me.

MR. SPEAKER:
with a qucstion.

You come out

SHRI K. P. REDDAIAH YADAV:
Tt is a relevant question. May 1
know whether the public sector under-
taking had gone into loss because of
the political  interference or because
of mismanagement by the CMD or
because of labour unrest. At lcast,
you must find out this. You take for
example the BHEL or for that matter
any other company and find out and
tell the people that these are the rea-
sons why the public sector undertak-
ing is running in loss.

MR. SPEAKER:
the question, pleasc.

SHRI K. P. REDDAIAH YADAV:
When we are discussing this. then
everything should be gone into.

You formulate
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MR. SPEAKER: 1 have allowed
you to ask a question. 1 have not
allowed you to make a speech.

SHRI K. P. REDDAIAH YADAV:
May 1 know whether the Government
would initiate a Committee to find out
as to how the public sector under-
takings are running in loss.

MR. SPEAKER:
scat.

You take your

SHRI P. K. THUNGON: Sir. we
are very much concerned about
the loss-making units and the parti-
cular unit which the hon. Member
has mentioned.

MR. SPEAKER:
cular unit.
them.

It is not a parii-
You take any one of

SHRI P. K. THUNGON: He was
trying to mention one particular unit.
(Interruptions) Whatever feciing the
hon. Member has expressed, we will
certainly consider; we are also of the
same view.

| Translation]

SHRI MADAN LAL KHURANA:
Mr. Speaker. Sir. through jyou, |
would like to know from the hon.
Minister whether the Government
has any scheme based on Gandhian
economy to provide protection to the
small scale industries like Hosiery in-
dustry alongwith the large scale indus-
tries or the small scale industries
would be left to their own fate?

{English]
MR. SPEAKER: No, no.

SHRI P. K. THUNGON : These

will be protected.

Extension of Bombay Second Chan-

nel to Pune
*229.. SHR1 RAM KAPSE: Will
the Minister of INFORMATION
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AND BROADCASTING be pleas-
ed to state:

(a) whether the Government pro-
pose to extend the coverage of se-
cond channel of Bombay Doordarshan
to areas around Pune;

{b) if so, the dctails of the pro-
posal in this regard; and

(¢) if not, the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRIJA VYAS): (a) No,
Sir.

(b) Does not arise.

(¢) The separate Local Service
commonly known as Second Channel
TV service was introduced in Bom-
bay primarily to meet the local re-
quirements of population in and
around the city.

SHRI RAM KAPSE: From Bom-
bay, generally the programmes are
not relayed in Marathi on the first
and sccond channels; they are relay-

ed in many other languages. Bom-
bay is a multi-lingual city. The local
population of Pune mainly speak

Marathi. Will the Government re-
view the decision about starting Se-
cond Channel trom Pune?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMA-
TION AND  BROADCASTING
(SHR1 AJIT KUMAR PANIJA): This
was primarily sct up for the purposc
of the people residing in a metropoli-
tan city like Bombay. The hon. Mem-
ber has rightly said that the people of
various communities live in Bombay.
Being a metropolitan city, therefore,
the local programme was envisaged
for catering the needs of the people
speaking various languages coming
from. all over India to Bombay. So far
as Pune is concerned, they have got
their own transmitter from where they

" are getting programmes in Marathi. If

any further augmentation is required,
1 wil] certainly discuss with the hon.
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Meml?e_r, who can write a letter to
me giving the reasons. I will consi-
der it.

SHRI RAM KAPSE : Pune is the
cultural and educational Capital of
India. The city is having numerous
well-known artistes and educationists.
All the facilities for Doordarshan like
studios, film institutes and so on are in
abundance in Pune. Will the Govern-
ment make a special case for Pune?

SHRI AJIT KUMAR PANJA: As
1 have already answered, if there is
a case for special consideration. the
hon. Member may write to me giving
the reasons, 1 will get it examined.

SHRI MUKUL BALKRISHNA
WASNIK : At the moment, there are
several major cities.

MR. SPEAKER: This is about the
Pune city.

SHRI MUKUL BALKRISHNA
WASNIK: Tt is related to the main
question.

MR. SPEAKER: If you ask about
Pune, I will allow you. Otherwise, he
has to collect the information.

SHRI ANNA JOSHI: Will the hon.
Minister think of starting a new ciian-
nel from Pune? Will they thirk of
relaying the programme on the se-
cond channel from Bombay for Pune”

SHRI AJIT KUMAR PANIJA : 1
think I have already answered it.
There is already a TV transmitter in
Pune. It is a 10 KW high pow:red
TV transmitter functioning now on
the top of Sinhagarh hilis. If there is
a necessity for a particular Janguage,
that is Marathi....

SHRI ANNA JOSHI : I am ta'king
abougthe second channel.

SHRI AJIT KUMAR PANIA :
That is what 1 am saying,
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SHR1 ANNA JOSHI: There is a
need for it.

SHRI AJIT KUMAR PANJA: The
second channel is primarily for the
need of the Metropolitan cities. But
if there is a necessity, you give me the
ground and we will certainly consider
it.

SHRI RAM NAIK: This question
belongs to Bombay as well as Pune.
Taking into consideration that Bombay
is a mulu-lingual city, proper atten-
tion and importance is not being
given to Marathi language with regard
to programmes relating to women.
Will the Government ensure that pro-
per importance is given to Marathi so
that all Marathi knowing people
throughout Maharashtra can receive
the programmes and understand them
properly?

SHRI AJIT KUMAR PANJA : In
the existing arrangement there are pri-
mary, local and also national net-
works. In the primary channel. the
iocal language especially the language
spoken by tie majority of the people
like Marathi is covered. At the pre-
sent moment, our Audience Research
has not given any feed-back that any
further extension of the programmes
in Marathi is necessary. If the Hon.
Member gives me the reasons as to
why, that it is necessary, we will cer-
tainly go into it.

Prices of Domestic Newsprint

#230. SHRI VIJAY NAVAL PA-
TIL: Will the PRIME MINISTER be
pleased to state:

‘a) the steps being taken by the
Government to regulate the prices of
domestic newsprint;

(b) whether the Government have
taken any steps to fix production tar-
gets and to augment the capacity of
mills manufacturing newsprint or to
set up new mills In view of the de-
cline in imports; and
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{c) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(PROF. P. J. KURIEN): (a) There is,
at present, no statutory control over
the prices of domestic newsprint. How-
ever, any revision in the price of do-
mestic newsprint is kept under ex-post
review by Government.

(b) Yes, Sir.

(¢) A statement is laid on the
Table of the House.
STATEMENT

A target of production of newsprint
has been fixed at 2.95 lak": tonnes for
the year 1991-92. M/s. NEPA Limit-
ed have been allowed to augmeat thz
capacity of newsprint from 75.000
tonnes per annum to  88.000 toures
per annum. In addition v the total
installed capacity of 3.13 lakh tonnes
of newsprint in thc country, a capacity
of 7.94 lakh tonnes has been sanc-
tioned by wuy of Industrial Lizences:
Letters of Intent.

SHRI VIJAY NAVAL PATIL
Mr. Speaker, Sir, normaily the news-
papers arc categorised into two cate-
gories.  Small and bie. What | see
today is. there are very small. big and
giant newspapers and the giint news-
papers publish  more advertisements
than news. So, it is high time that
there is some control on the price of
newsprint. Will the Government con-
sider regularising the price siructure
and evolving some policy for controll-
ing the price of the newsprint?

PROF. PJ. KURIEN: As far as
controlling of the prices and regulat-
ing the supply is concerned. there is
already the Repistrarof Newspapers
who looks after the supply. But with
regard to regularising the price of in-
digenous production, it is being done
by the public sector undertakings. At
the present moment. as | have already
mentioned in the answer, therc is no
statutory control. They decide the
price depending on commetcial market
donsiderations.
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SHRI VIJAY NAVAL PATIL :
Hon. Minister has mentioned that the
capacity of Nepanagar unit has been
augmented from 75,000 to 88,000 ton-
nes. But what we see is that the raw
material required for it is available
in plenty. For other industries also
licences have been given, but they
are not coming up. What is the posi-
tion of newsprint as at present? Re-
cently, there has also been a hike in
the price of newsprint.

PROF. P. J. KURIEN: The basic
quostion is the cost of the inputs that
go into production of newsprint. We
have given certain number of licences
and issued the letters of intent. But
many of them do not go into produc-
tion the reason being they find it ulti-
mately not profitable. We have, there-
fore, considered  giving approval to
some public sector units also. Now,
threc public sector units uare be-
ing given  approval and 1 find
thit most of the private sector
people are not coming for that
for the simnle reason that pro-
fit is less and. in fact, the cost of
the input is such that it does not
bzcome viable.

{ ! ranslation]

SHR! DAU DAYAL JOSHI: Mr.
Spcaker. Sir.  will the hon. Minister be
pleased to state the periodic rise in
prices of newsprints during the last
one year?

MR. SPEAKER: Hon. Memb.r,
such data are not always readily avail-
able with him.  You may write to
him in this regard. He will give it
10 you. However, you may ask the
related questions.

SHRI DAU DAYAL JOSHI: Mr.
Speaker. Sir, the prices of paper are
constantly increasing. Will the hon.
Minister be pleased to reserve indi-
genous paper for the small and medi-
um size newspapers because the price
of imported paper will now be higher
due to our new policy, and as a result
it would be extremely difficult for a
common man to  purchase newspa-
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pers. In the circumstances, will he be
pleased to fix a definite quota of
newsprint for the small and medium
size newspapers?

[English]

PROF. P. J. KURIEN: Sir, with
regard to the hon. Membei's first
question as to when the increase has
taken place, the answer is 16th June

this year. The newsprint industry has
increased the price on {oth June
1991. After this increase in price.

we had referred tiis matter to BICP
to find out whether this incrcise in
price is justifiable or not. Ncw we
are awaiting their report.

With regard to the allocation of
newsprint to the small and medium
newspapers. the Registrar of News-
papers is taking care of that. They
are going into all aspects. especially
the requirement of newspapers and
they are doing it.

SHRI MANORANJAN BHAK-
TA: Sir, it was reported in the news-
paper that the
prices are going to be increased by
80 per cent. 1 would like to know
from the Minister whether (hese in-
creases are being made just to keep
parity  between indigenous produc-
tion of mewsprint and imported news-
print or something else.

PROF. P. J. KURIEN: Sir, I Lave
already said that the increase in
prices of the newsprint has been
necessitated by the fact that the cost
of inputs have gone up. The raw
material cost, the cost of chemicals
that go into production. freight
charges, energy charges—all these
have been increased. Therefore, for
the industry therc is no other way
other than increasing the price.
There is no other consideration in

this.

With regard to equalising or stabi-
lising the price, the price of imported
newsprint is fixed by STC and it is
being taken care of by the Commerce

Ministry. Of course, they will look

into sl aspects of it.
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All India Radio Station at Surat

¥233. SHRI KASHIRAM
RANA:
SHRI CHHITUBHAI
GAMIT:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether the Government had
earlier announced their intention to
start the Surat Radio Station by the
middle of 1991:

(b} whcther the radio station has not
vet been commissioned and if so, the
reasons for the delay: and

(¢) the latest position in this regard
and the time by which it will be com-
missioned ?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
T'ICON AND BROADCASTING
(KUMARI GIRIJA VYAS): (a) to
{¢) A Statement is laid on the Table
of the House.

STATEMENT

(ay and (b) The project of setting
up a Radio Siation in Surat was ori-
einally planned to be completed by
the end of March, 1990. Its imple-
mentation has. howevcr, been delay-
ed because of the following factors:

The land selected for establish-
ment of the project was handed
over to Akashvani hy the State
Government after almost two
years of the placement of re-
quisition with them; and

~-- When the civil works had rea-
ched final stages of comple-
tion. the contractor, who had
been awarded the job to exe-
cute the electrical works, with-
drew the work force and there
fore the work order had to be
cancelled. This necessitated
retendering of the job.

(c) The civil and electrical works
pertaining to the All India Radio
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building arc now complete. The
transmitler and studio equipment
have been received at the site and

tower for mounting of the FM An-
tenna erected. The installation of
transmitter and studio equipment has
also been started.  The new Radio
Station at Surat is envisaged to be
technically ready for commissioning
during 1991-92.

[Translation]

SHRI KASHIRAM RANA: Mr.
Spezaker Sir. the reply is not correct.
Today the population of Surat city is
about 18 lakhs. Radio Stations have
been set up many ycars ago in many
towns smaller than Surat. When peo-
ple are enjoying T.V. facilities Go-
vernment has not take action to set
up cven a Radio Station or a Studio
in Surat. The hon. Minister has said
in his reply that land was made avail-
able to the Government after two
vears. But T would like to know
from the hon. Minister as to why the
Central Government did not take any
initiative in that regard when I, as
Mayor of the Surat Corporation. had
already handed over to them land
belonging to Surat Corporation in
19862 1In his renlv he has stated
that the Radio Station in Surat would
be technically ready for commission-
ing in 1991-92. What does this mean?
Will our Radio Staticn begin to func-
tion or not?

KUMARI GIRIJA VYAS: Mr.
Speaker, Sir. the Radio Station will
be completed and start working dur-
ing -1991-92.

SHRI KASHIRAM RANA: WMr.
Speaker. Sir. T have got such reply
a number of times in the past. 1 have
been raising this issue for the last
two vears whether it would be started
from 91.92. The month of July is
ending today but no development has
taken place there in this regard. Will
you State categoricallv that the trans-
mitter as well as studio would start
functioning-by the end of 91-92? Has
the Department initiated action to
recruit persommel required for it?
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[English]

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
{SHRI AJIT KUMAR PANIJA): In
fact, the hon. Member asked this
question previously in an Unstarred
Question. Time was given that in
1992 it would be completed. But so
far as Government is concerned, Go-
vernment took a!l steps. If the hon.
Member sees the answer, he will find
that both the civil work aind the elec-
trical work was assigned to a contrac-
tor. The civil work was completed
by the contractor. But about the
electrical work. after he had half
done. he withdrew. Sc¢ w: had to
take legal procedure. W: suxd bhim
for the costs. Then we withdrew the
work from him and awarded to ano-
ther agency which has completed it.
It is expected that this will be com-
pleted and commissioned fully by
March. 1992. 1 hope. the hon. Mem-
ber will remain there at the time of
inauguration.

Filling up of Reserved Vacancies for

SCs/STs
*734. SHR1 BHAGEY GOBAR-
DHAN: Will the PRIME MINI-

STER be pleased to state:

(a) the reasons why the reserved
vacancies for Scheduled Castes and
Scheduled Tribes have not been filled
in any recruitment year fully in any
group (A, B. C & D) of posts. even
after all the exercises over the last
forty vears or so:

(b) the designations or nomencla-
tures of posts in each Group (A. B. C
& D) for which shortfalls in recruit-
ment have been identified against the
reserved vacancies generally and the
continuance of such vacancies alleged-
lv for want of Scheduled Caste and
Scheduled Tribe candidates in requir-
ed numbers or of particular profes-
sional and technical disciplines: and

{c) the steps taken for forecasting
of the reserved vacancies, for circula-
tion of relevant information sufficient-
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ly in advance, and for preparing pros-
pective Scheduled Caste and Schedul-
ed Tribe candidates through appro-
priate cducational and career coun-
selling. guidance, schooling and train-
ing programmes to match job oppor-
tunities?

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,

PUBLIC GRIEVANCES AND
PENSIONS  (SHRIMATI  MAR-
GARET ALVA): (a)to (¢) A state-
ment is laid on the Table of the

House.

STATEMENT

(a) There is a continuous growth in
the representation of  Scheduled
Castes/Scheduled Tribes in all groups
(A, B. C & D) over the vears in the
services under the Central Govern-
ment. From 1971 to 1990, the repre-
sentation for Scheduled Castes have
gone up from 2.58°, to 8.64%, in
group “A’, 4.06°; to 11.29% in group
‘B’. 9.59°, to 15.19°, in group ‘C’
and from 18.3°, to 21.48", in group
‘D’ (excluding sweepers). The increase
in the case of Scheduled Tribes in the
same period has been from 0.41°, to
2582, 0439 to 2.39%., 1.7° to
4.83", and 3.65". to 6.73% in groups
A, B, C, and D respectively. In the
case of posts in the 1AS. TPS. etc. and
other Central services filled by direct
recruitment, all the reserved vacancies
have been filled by SC/ST candidates
in the last few recruitment years.
However, at times. particularly for
certain scientific and technical posts’
services, all the reserved vacancies are
not able to be filled mainly because
suitably qualified SC/ST candidates
are not available.

(b; Such information is not central-
ly maintained. Instructions have been
issued to the Ministries/Departments
to critically examine the position of
representation of SCs/STs in the diffe-
rent posts in each group with a view
to identify such posts where shortfall
exists and to take remedial measures
to make up the same.
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(c) Each cadre controlling authority
projects iis vacancy requirement for
the coming recruitment year taking
into account expansion, manpower
mobility and manpower wastages. The
share of reserved vacancies is deter-
mined by following established prac-
tices. The reserved vacancies are
given wide publicity and also intimat-
ed to the associations and organisa-
tion of Scheduled Castes and Schedul-
ed Tribes recognised for this purpose,
Free coaching to SC/ST candidates is
provided for certain  posts including
posts filled  through Civil Services
Examinations at over 100 pre recruit-
ment centres throughout the country.

SHR! BHAGEY GOBARDHAN:
The snirit of my question has not been
properly appreciated.  Still 1 am ask-
ing the question. If chances of re-
cruitment in 1AS, IPS and other Cen-
tral Services are stated to be hundred
per cent. then why is it not possible
in the cases of other services in Group
A. B and C?

SHRIMATI MARGARET ALVA:
In the 1AS and other Central Services,
there is reservation and we arc able
to fill them up through the direct re-
cruitment process. Where there are
vacancies which require certain tech-
nical qualifications or other specialis-
¢d qualifications. we have been having
a pioblem in filling up vacancies as
per the quota which has been sanc-
tioned. But two special recruitment
drives have been held in 1989 and in
1990 so that the backlog can be clear-
ed and the vacancies can be filled. 1
would also like to point out that now
there is a ban on de-reservation of
thesc vacancies so that they are kept
pending until suitable people are
found to fill them.

SHRI BHAGEY GOBARDHAN:
Now (ne ban on de-reservation has
made the problem more difficult. 1AS
and other Central Services are well
known and these recruitments are
done with regular frequency. There-
fore. preparations are made well in
advance. But as far as technical and
scientific posts are concerned, I have
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used the word ‘forecasting’ in my
question. But the answer has been
given in regard to ‘advertisement’.
What I mean by forecasting is that
we have had the experience of 40
years and based on this experience
we can make a forecast of these posts
well in advance so that the prospec-
tive candidates could be prepared well
in advance.

SHRIMATI MARGARET ALVA:
Each cadre controlling authority re-
views the vacancies that are to arise
and there is a forecast made every
year according to which the number
of vacancies to be filled from the ge-
neral category and the reserved cate-
gory are announced in advance. It is
not as if it is not being done.

[Trarslation]

SHRI RAM VILAS PASWAN:
Mr. Speaker, Sir, the hon. Minister
has stated in the reply to the main
question that even after 43 years of
independence the representation of
Scheduled Castes in the Central Go-
vernment Class-I services is 2.58%, in
class IT 2.39%, in class III 4.83%
and in class IV, which is the post of
peon, representation is just 6.73%.
This means that they have not been
able to acquire capability for the job
of even a peon. This is clearly
reflects the lack of sincerity on the
part of administration in recruiting
SCs and STs in class IV posts for
which no technical qualifications are
required. A Bill in respect of Reser-
vation was formulated when the Na-
tional Front Government was in
power. The then hon. Speaker Shri
Rabi Ray gave his consent for the
introduction of the Bill in November,
but by that time the Government had
to resign. There was a provision in
the bill for initiating penal preceed-
ings acainst the officers found guilty
of deliberately obstructing the ap-
pointment of deserving candidates.
So T would like to know from the
hon. Prime Minister whether the Go-
vernment still intends to bring the
same legislation before the Parlia-
ment? Since this matter is a serious
4—18 LSS/ND/91
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one and pertains to Scheduled Castes
and Scheduled Tribes, will the Go-
vernment bring forward legislation
for reservation? During the Baba
Saheb Ambedkar Centenary year,
which has been declared as “Year of
Justice”, is the Government willing to
set a time frame for clearing the
backlog of vacancies, by starting
special training programmes in the
areas predominantly inhabited by Sche-
duled Castes and Scheduled Tribes?

[English]

SHRIMATI MARGARET ALVA:
Sir, the previous two Governments
may have prepared a number of Bills.
If they are on record, I should cer-
tainly see what has to be done and
what needs to be done. But, I can
assure the hon. Member in response
to the second part of his question that
we do have a number of programmes
and special programmes for training
those belonging to the Scheduled
Castes and Scheduled Tribes. For
preparing them for competitive exa-
minations, there are special institu-
tions. There is other assistance pro-
vided to them like scholarships etc.
all aver the country. If the hon.
Member wants to know about it, I
can even furnish the list of the spe-
cial training programmes which exist
in the country.

[Translation)

SHRI RAM VILAS PASWAN:
Mr. Speaker. Sir. through you I would
like to tell the Government that the
question actually pertains to the Mi-
nistry of Welfare and has been wrong-
lv directed. This subiect is being
dealt with by the Ministry of Welfare
and the Welfare Ministry is only
formulating the Bill. but the question
is being replied to by the other Mini-
ster. That is why I reauested the
Hon. Prime Minister to answer the
supplementary auestions. There is a
reference to legislation for reservation
in the President's Address. So I
would like to ask a categorical and
specific question from the Govern-
ment. whether it intends to bring
forward a legislation in Parliament
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for reservation and clearing the back-
log of reserved vacancies or not?

[English)

SHRIMATI MARGARET ALVA:
Sir, if it is prepared by another De-
partment, I will call for it and I will
look into it.

SHRI MUKUL BALKRISHNA
WASNIK: Sir, in the President’s
Address it has been mentioned and
I quote, “Government will complete
the drive for filling the backlog of
vacancies meant for Scheduled Castes
and Scheduled Tribes in various Mi-
nistries and Departments of the Go-
vernment of India in a time bound

manner.” This is not the first time
that in the President’'s Address a

time bound programmes for filling up
the backlog of vacancies for Schedul-
ed Castes and Scheduled Tribes have
been mentioned. On earlier two or
three occasions, similar statements
have been mentioned but the backlog
has not minimised. Rather it has
increased. So, I would like to know
from the hon. Minister what are the
details of the time bound programme;
what is the time limit; till what time
the backlog is going to be filled. It

has been mentioned that only Mini-
stries and Departments will be cover-

ed. I want to know whether the other
institutions and other organisations
as well as public undertakings will
also be covered to fill the backlog of
Scheduled Castes and Scheduled
Tribes.

SHRIMATI MARGARET ALVA:
Sir, I would like to tell the hon. Mem-
ber that it is not true that these
statements made before had gone un-
fulfilled. I would like to point out
that in April, 1989 the first effort at
clearing the backlog through the Spe-
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cial Recruitment Drive was launched.
I can give the hon. Member the figures
for the 1989 drive. In Government
Departments after this drive the va-
cancies were filled up to 87.6 per cent
in Government Departments in the
Public Sector up to 73.9 per cent, in
Banks up to 91.6 per cent and in the
Insurance Corporations up to 98 per
cent. The same drive was again re-
peated in 1990 and here again I have
the figures. I would like to point out
that it is not true that no efforts have
been made. The backlog clearance
through the Special Recruitment
Drive can be repeated and I can
assurc the hon. Member that we will
keep up this programme and launch
the Special Recruitment Drive again,
so that whatever backlog is there is
cleared.

SHRI MUKUL BALKRISHNA
WASNIK : Sir, my question has not
been answered properly. I asked that
as it has been specifically mentioned
about the time bound programme,
what is the time limit to fill in the
backlog?

SHRIMATI MARGARET ALVA:
Sir, can’t we say that we can have
some programme every year? It
will be repeated until vacancies are
filled up. I can’t say that another
special recruitment drive today will
result in the filling up of all the va=
cancies. We will pursue this special
recruitment drive until all the vacan-
cies are filled up. It may be one
year, it could be six months. If they
are not filled up this year, it will be
repeated again afterwards.

MR. SPEAKER:
is over.

Question Hour
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WRITTEN ANSWERS TO QUES-
TIONS

[English)
Quality of Doordarshan Programmes

*227. SHRI PRAKASHBAPU
VASANTRAOQO PATIL: Will the Mi-
nister of INFORMATION AND
BROADCASTING be pleased to
state:

(a) whether the Government propose
to set up a Committee to suggest im-
provements in the quality of Doordar-
shan programmes; and

(b) if so. the composition and terms
of reference of the Committee?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (KU-
MARI GIRUJA VYAS): (a) No, Sir.
There is no proposal at present to set
up any such Committee.

(b) Does not arise.

Bhabha Atomic Research Centre,
Bombay

*231. SHRI INDRAIJIT GUPTA:

SHRI MRUTYUNJAYA
NAYAK:

Will the PRIME MINISTER be
pleased to state:

(a) whether the Bhabha Atomic Re-
scarch Centre (BARC) had to incur
huge loss of equipments and sophisti-
cated instruments due to the recent
heavy downpour in Bombay;

(b) whether the management had
little opportunity to save the Centre
from the natural calamity due to in-
adequate safety measures and civil
constructions;

(c) whether the Government have

assessed the losses;
(d) if so, the details thereof: and

(¢) the corrective measures propos-
ed to be taken to prevent recurrence
of such incidents?

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
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PUBLIC GRIEVANCES AND PEN-
SIONS (SHRIMATI MARGARET
ALVA): (a) No, Sir. There nas
been no major damage.

(b) The downpour was unpreceden-
ted, resulting in landslides. However.
owing to adequate safety measures
and civil engineering features only the
basement of one laboratory out of the
many buildings at Bhabha Atomic
Research Centre was affected tempo-
rarily.

(c) and (d) The loss is not signifi-
cant. Most of the affected instruments
have already been brought into wcrk-
ing condition.

(e) As a measure of abundant cau-
tion, it is proposed to provide multiple
barriers, strengthen the existing drain-
age system, and relocate some equip-
ment.

Review of Loss making Public Sector
Undertakings

*232. SHRI V. SREENIVASA
PRASAD: Will the PRIME MINIS-
TER be pleased to state:

(a) the names of the top ten chronic
loss incurring Public Sector Under-
takings;

(b) whether any in-depth review of
the functioning of such Public Sector
Undertakings has been made in order
to suggest options and remedies,

(c) if so, the outcome of such an in-
depth review: and

(d) the present status of thesc Pub-
lic Sector Undertakings.

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI P. K. THUNGON): (a) Names
of top ten chronic loss making PSEs
in the financial year 1989-90 are given
below:—

1. Hindustan Fertilizers Ltd.

2. Fertilizer Corpn. of India Ltd.
3. Indian Iron & Steel Co. Ltd.
4 Ent)dgineering Projects  (India)
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5. Hindustan Shipyard Ltd.

6. Hindustan Steelworks Counstn.
Corpn. Ltd.

7. National Jute Manufacturers
Corpn. Ltd.

8. Scooters India Ltd.

9. Indian Drugs & Pharmaceuti-
cals Co. Ltd.

10. Indian Road
Corpn.

(b) Yes, Sir.

{c) Analysis of loss-making PSEs
during 1989-90 indicated that 98 PSEs
incurred a total loss of Rs. 1959 crores.
Out of these 98 PSEs, 47 chronically
loss-making PSEs incurred a net loss
Rs. 1339 crores. 40 out of this 47 PSEs
were in competitive sector with low
social obligations and includes 26 sick
enterprises taken over from private
sector.

Constraction

(d) Government have recently re-
viewed public sector policy. Public
sector enterprises which are chroni-
cally sick and are unlikely to be tur-
ned around will. for the formulation
of revival,/rehabilitation schemes, be
referred to the Board for Industrial
and Financial Reconstruction (BIFR),
or other similar high level institutions
created for the purpose.

Investment in pew industrial ventures
in Southern States

*235. SHRI E. AHAMED: Will the
PRIME MINISTER be pleased to
state:

(a) the proposals pending bzfore
the Union Government for investment
in new industrial ventures in Kerala,
Karnataka, Tamil Nadu and Andhra
Pradesh;

(b) the percentage of Central invest-
ment for industrial ventures in these
States during 1988-89, 1989-90 and
1990-91;

(c) whether there is any proposal
for new ventures for downstream in-
dustries in Kerala; and

@ if 50, the details thereof?
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(PROF. P. J. KURIEN): (a) As on
30th June, 1991, 665 applications for
grant of Letters of Intent for the sett-
ing up of Industrial Units in the States
of Kerala, Karnataka, Tamil Nadu
and Andhra Pradesh were pending for
disposal.

(b) The percentage of Central In-
vestment in Central Public Sector Un-
dertakings in these States is available
gxellly upto 1989-90 which is furnished

ow:—

1988-89 1989-90

Kerala 1.54 1.07
Karnataka 1.77 2.47
Tamil Nadu . 6.10 6.08
Andhra Pradesh 11.42 9.12
(c) and (d) Four proposals have

been received from M/s. Cochin Refi-
neries Ltd. for grant of Letters of In-
tent for the setting up of downstream
units for the manufacture of Para Xy-
lene etc., Methyl Ethyl Ketone, Me-
thyle Textiary Butyle Eather (MTBE)
and Petroleum Hydro Carbon Solvent.

Microwave Link between Ahmedabad
and Dethi Doordarshan

*236. SHRI HARIN PATHAK:

SHR1 CHANDUBHAI DE-
SHMUKH:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether there is any proposal
under consideration of the Govern-
ment for Microwave linkage between
Ahmedabad and Delhi Doordarshan
and also for linking Ahmedabad and
Rajkot with other Kendras of the
State; and

(b) if so, the steps taken in this re-
gard so far?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
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TION AND BROADCASTING (KU-
MARI GIRIJA VYAS): (a) and (b)
While it has been decided in principle
to establish a dedicated TV bearing
microwave circuit between Doordar-
shan Kendra at Ahmedabad ind Delhi
plans have been made to link various
TV Relay Centres in Gujarat, includ-
ing the one at Rajkot, with Ahmeda-
bad Kendra via satellitc o enable
them to relay programmes originating
from the Ahmedabad Kendra.

Action to prepare the ground scg-
ment for this purpose has been ini-
tiated.

(Translation}
Timely issue of Ration Cards

*237. SHRI GOVINDA CHAN-
DRA MUNDA: Will the PRIME
MINISTER be pleased to state:

(a) whether the ration cards aie is-
sued to the applicants within 10-15
days of the registration of application
in the Department of Food and Civil
Supplies, Delhi Administration;

(b) if not, the reasons therefor and
whether the Government propose to
ensure that the ration cards are issucd
to the applicants within a rcasonable
time after the registration; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL SUP-
PLIES AND PUBLIC DISTRIBU-
TION (SHRI KAMALUDDIN AH-
MED): (a) to (c) Delhi Administra-
tion has indicated that a ration card
is issued forthwith on reccipt of an
application, in cases where proof of
residence and surrender/deletion certi-
ficate accompanies it. The proof of
residence could be documentary evi-
dence like rent receipt. letter of allot-
ment, electricity /water/ tclc_phqne bill,
house tax receipt or no objection cer-
tificate from land-lord etc. In cases
where no documentary evidence regar-
ding residence is furnished, the ration
card is issued after verification of the
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factum of residence of the applicant
and legal position.

While every effort is made to issue
ration cards expeditiously, delays oc-
cur, at times, due to incomplete app-
lications, inability to verify despite
field inspection etc.

[English]

Transfer of technical know-how by
Pepsi Co., USA

*238. SHRI LOKANATH CHOU-
DHARY: Will the Minister of FOOD
PROCESSING INDUSTRIES be ple-
ased to state:

(a) whether a lumpsum fee of Rs.
8.00,000 has to be given to Pepsi Co.,
USA, for technical know-how; and

(b) if so, what technical know-how
has been transferred so far by Pepsi
and what was the technical know-how
originally intended to be transferred?

THE MINIS(ER OF STATE OF
THE MINISTRY OF FOOD PRO-
CESSING INDUSTRIES (SHRI
GIRIDHAR GOMANGO): (a) and
(b) As per terms of the foreign colla-
boration approval, the foreign colla-
borator shall be paid a lump-sum of
8 lakh dollars subject to applicable
Indian taxes for technical know-how,
drawings, design, documents, erection
and commissioning etc. in three instal-
ments. No payment has been made
yet.

2. As per the foreign collaboration
application, the project is to have ac-
cess to use of Pepsi Co's technological
resources including plant/system desi-
gns, lay out and engineering and tech-
nical services in the following areas:—

(a) Agricultural Research

(b) Product Development

(c) Processing technology

(d) Packaging Technology

(¢) Waste and effluent treatment.
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3. It has been informed that the
snack food manufacturing plant and
Beverages Concentrate manufacturing
Plant at Channo and Fruit & Veget-
able Processing Plant at Zahura have
been set up and commissioned. Agro
Research Centre to be set up is under
implementation. Due to technology
imparted for growing better variety of
tomatoes to the farmers of the State,
the average yield has risen from 6-7
tonnes per acre to an average of 15
tonnes per acre. The Agro Research
Centre being set up by the Company
would be taking up programmes for
varietal improvements in fruits, vege-
tables and oil seeds. It is also stated
that basic breeding materials and stan-
dard inbred lines of such fruits, vege-
tables and oil seeds will also be sup-
plied by M/s. Pepsi Co. Inc.

Private Channels in Doordarshan

*239. SHRI SRIBALLAV PANI-
GRAHI: Will the Minister of INFOR-
MATION AND BROADCASTING
be pleased to state:

(a) whether the Government piupose
to set up private channels in Ooor-

darshan;
(d) if so, the details thereof?

will

(c) whether the Government
chan-

have some control over these
nels; and

(d) if so, the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (KU-
MARI GIRIJA VYAS): (a) The Gov-
emment is committed to offer telecast-
ing and broadcasting rights to public

tions, which conform to para-
meters to be laid down by law, and
to allow them to compete with Prasar
Bharati.

(®) to (d) It is not possible to spell
out the details at this stage as the
modalities for introducing competition
in the Electronic Media require exten-
sive study before these are firmed up.
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Administrative Reforms

*240. DR. KARTIKESWAR PA-
TRA: Will the PRIME MINISTER
be pleased to state:

{a) whether there is any proposal
under the consideration of the Gov-
ernment to bring out reforms in ad-
ministration;

(b) if so, the details thereof;

(c) whether the recommendations
contained in the reports of the previ-
ous Administrative Reforms Commis-
sio‘rlx have been implemented in toto;
an

(d) if not, the reasons therefor and
the difficulties in implementing the
same?

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND
PENSIONS (SHRIMATI MARGA-
RET ALVA): (a) and (b) The scheme
of a Responsive Administration as cut-
lined by Shri Rajiv Gandhi, the then
Prime Minister in his broadcast to the
nation on January S, 1985 already
forms part of the Twenty Point Pro-
gramme. It envisages (a) simplifica-
tion of procedures (b) delegation of
authority (¢} enforcement of accoun-
tability (d) a monitoring system from
the block to the national levels, and
(e) prcmpt and sympathetic public
grievance redress. These are a conti-
nuing process.

(¢) and (d) A large number of re-
commendations of the Administrative
Reforms Commission (ARC) have
already been implemented. Some of
the remaining ones have been consi-
dered infeasible by Government. With
much change that has since come
about in the country, measures consi-
dered relevant to the present times,
have been adopted.

(T ranslation)

of ~Oriented
Seuhgwwmen

*241. SHRI GIRDHARI LAL
BHARGAVA: Will the Minister of
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PLANNING AND PROGRAMME
IMPLEMENTATION be pleased to
state:

(a) whether the Government pro-
?os(cj to set up an employment-criented
und:

(b) whether a provision is to be
made in the Central Budget ‘or this
fund and contribution from the State
Governments is to be taken for this

purpose; and

(c) if so, the procedure likely to be
adopted to fulfil the main objective of
providing employment to the unem-
ployed persons?

THE MINISTER OF STATE OF
THE MINISTRY OF PLANNING
AND PROGRAMME IMPLFMEN-
TATION (SHRI H. R. BHARD-
WAJ): (a) to (c) While employment
will be a central objective of the Ei-
ghth Five Year and all efforts will be
made to give the necessary emplov-
ment orientation to both the general
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there is no proposal to set up a fund
called “Employment-Oriented Fund”.

[English]
Rural Development Programmes in
Kerala

*242. SHRI V. S. VIJAYARA-
GHAVAN: Will the PRIME MINIS-
TER be pleased to state:

(a) the amount spent and the num-
ter of people covered under various
development programmes in
Kerala during 1990-91:

(b) whether any new rural develop-
ment programme is proposed to be in-
troduced during the current year; and

(c) if so, the details thereof?

THE MINISTER OF STATE 1IN
THE MINISTRY OF RURAL DE-
VELOPMENT (SHRI UTTAMBHAI
H. PATEL): (a) A Statement is attach-
ed.

(b) No such proposal is currently
under consideration.

Plan strategy and specific  nrojects. (¢) Does not arise.
STATEMENT

(i) Amount utilised on major rural development programmes in Kerala during

1990-91:—
(Rs. in lakhs)

Programme Amount
Jawahar Rojzar Yojana . . 6819.92
Integrated Rural Development Programme 2043.51
Training of Rural Youth for Self Emplcyment 19.94
Development of Women & Children in Rural Areas 8.76
Accelerated Rural Water Supply Programme 1524.90

(ii) Mandays employment generated under JRY, persons benefitted under
IRDP'TRYSEM/DWCRA and problem villages covered under Acceierated
Rura! Water Supply Programmz: in Kerala during 1990-91.—-

Programme Unit Achievement
Jawahar Rojgar Yojana Employment Generation 180.90
(lakh mandays)

Integrated Rural Development Families benefitted (No.) 60877
Programme

Training of Rural Youth for Self Youth trained (No.) 5657
Employment i

Development of Women & Chil- Women benefitted (No.) 39
dren in Rural Areas

Accelerated Rural Water Supply Problem Villages (No.) 197

Programme

covered.
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Foreign Collaboration for manufac-
ture of Motor Cycles

*243. SHRIMATI GEETA MU-
KHERJEE: Will the PRIME MINIS-
TER be pleased to state:

(@) whether the major producers of
motor cycles in the country are having
foreign collaborations;

(b) if so, the names of the major
Indian producers and the names of
the(;r respective foreign collaborators:
an
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(c) the extent of imported compo-
nents in each case and the foreign ex-
change allowed to each of them dur-
ing 1989-90 and 1990-91?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(PROF. P. J. KURIEN): (a) Yes,
Sir.

(b) and (c¢) A statement is laid on
the Table of the House.

STATEMENT

Names of major manufacturers of motorcycles in the country and their colla-
borators, percentage of import content and the foreign exchanges allowed, are

given below:

S. Name of the Indian Name of  Import (Rs. in crores)
No. Company Colloborator  content FE allowed
(c.if. 1989-  1990-
basis) 90 91
1990-91
1. M/s. Escorts Ltd. M’s. Yamaha 5.67°¢ 11.93 7.50
Motors,
Japan
2. M/s. Hero Honda Motors Ltd. M's. Honda  4.98°% 9.34 14.15
Motor Co.
Ltd.. Japan
3. M/s. TVS-Suzuki Ltd. M\, Suzuki 7.72°, 7.8 1.40
Motor Co.
Ltd., Japan
4. M/s. Bajaj Auto Ltd. M’s. Kawasaki 6.506% 9.01 1.02
Heavy
Industries
Ltd.. Japan

Comphaints/Grievances of Govern-
ment Servavts

*244. SHRI RAJNATH SONKAR
SHASTRI: Will the PRIME MINIS-
TER be pleased to state:

(a) the number of complaints/grie-
vances of Government Servants recei-
ved by the Ministry of Personnel, Pub-
lic Grievances and Pensions during
1990 and 1991 (upto May);

(b) the number out of them which
have beeu settled;

(c) the steps taken to dispose of the
remaining grievances cxpeditiously.

{d) whether the officers designated
to hear the grievances in different offi-
ces remain away at the appointed
time to hear the grievances; and

_{e) the steps taken to ensure the
presence of such officers?

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL.
PUBLIC GRIEVANCES & PEN-
SIONS (SHRIMATI MARGARET
ALVA): (a) During the year 1990 and
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the first five months of 1991, appro-
ximately 1100 grievances relating to
service matters were reccived in the
Ministry. In addition, nearly 15,000
grievances relating to retirement bene-
fits were received from retired Gov-
ernment servants.

(b) and (c) Gricvances relating to
service matters of serving Govern-
ment employees arise from a laige
variety of factors like promotion.
seniority, increment, disciplinary mea-
sures, provision of amenitics in the
work place and so on. These are

ssed on to the organisations concer-
ned which take appropriate action ac-
cording to the provisions of the rele-
vant rules, rcgulations and instruc-
tions. Similarly, grievances received
from pensioners are passed on to the
respective  pension sanctioning and
pension disbursing authorities  for
necessary action. There is no centra-
lised machinery for compiling data
relating to grievances received either
from the serving Government em-
ployees or from pensioners.

(d) and (¢) Government is alive to
the need for prompt and effective re-
dress of grievances of its employces.
Mipistries, Departments and other
major offices have been advised to set
up a grievance redress  machinery
under a designated Staff Grievance
Officer (SGO). Such a machinery has
been set up by and large in all the
major organisations of Government.

Besides this, there is the statutory
mechanism under the Administrative
Tribunal Act of 1985 which provides
for a tribunal exclusively for the ad-
judication or trial of disputes and com-
plaints with respect to recruitment and
conditions of service. In addition, the
Joint Consultative Machinery (JCM)
provides an impaxtant and effective
forum for redress of grievances of
Government  servants on general
issues,

Request to increase the Commission
on Sugar and Kerosene in Kerala
1097. PROF. K. V. THOMAS:
Will the PRIME MINISTER be piea-
sed to state:
(a) whk~ther any request has been
received f the ration dealers asso-
518 L8S/ND/91
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ciation of Kerala to increase the com-
mission on sugar and kerosene; and

(b) if so, the reaction of the Gon
ernment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL SUP-
PLIES AND PUBLIC DISTRIBU-
TION (SHRI KAMALUDDIN
AHMED): (a) and {(b) Yes, Sir. All
Kerala Retail Ration Dealers Associ-
ation has represented for enhance-
ment of commission for distribution
of levy sugar and kerosene by ration
dealers in Kerala.

As regards levy sugar dealers’ mar-
gins for Kerala were fixed in Septem-
ber, 1987. A request from Govern-
ment of Kerala to revise the margin,
which has becn received by Ministry
of Food. is being examined.

As regards Kerosene. the Oil Price
Review Committee, constituted by
the Ministry of Petrolcum & Natural
Gas has recently submitted its recom-
mendations on various issues referred
to them including dealers’ commission
on Kerosene. These are under exami-
nation by that Ministry.

People below Poverty Lime

1098. SHRI ASHOK ANANDRAO
DESHMUKH: Will the Minister of
PLANNING AND PROGRAMME
IMPLEMENTATION be pleased to -
state:

(a) the number of persons who were
living below poverty line during the
Seventh Plan Period, State-wise. and

(b) the steps taken to improve their
living conditions?

THE MINISTER OF STATE OF
THE MINISTRY OF PLANNING
AND - PROGRAMME IMPLEMEN-
TATION (SHRI H. R. BHARD-
WAJ): (a) Provisional estimate of
poverty is available for the year 1987-
88 based on the 43rd Round of
National Sample Survey data on
household consumer expenditure. The
cstimated number of persons living
below poverty line is 237.67 million
in the year. The State-wise number of
persons below the poverty line is in-
dicated in the enclosed statement.
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{b) Apart from developmental eff-
orts - at creation of income and
employment  through growth in
agriculture, industry and services.
etc., special programmes for alle-
viation of poverty are also be-
ing implemented. These include
programmes like Integrated Rural
Development Programme, Jawahar
Rozgar Yojana as well as some spe-
cial programmes for the development
of Scheduled Castes and Scheduled
Tribes.

STATEMENT

Number and percentage of population
below the poverty line by States

(1987-88)

S. States and U.Ts. Number
No. of persons
(Lakhs)

1 2 3
1 Andhra Pradesh 195.70
2 Assam $2.89
3 Bihar 336.54
4 Gujarat 73.25
5 Haryana 18.15
6 Himachal Pradesh 4.52
7 Jammu & Kashmir 9.79
8 Karnataka 136.46
9 Kerala 4% .98
10 Madhya Pradesh 224 .97
11 Maharashtra 21410
12 Orissa 135.12
13 Punjab 13.88
14 Rajasthan 99.354
15 Tamil Nadu 176.85
16 Uttar Pradesh 448 .34
17 West Bengal 173 .45
I8 Small States & U.Ts. 14.2
19 All India 2376.7

Note: I. The above estimates are der-
ived by using the poverty line

.of Rs. 49.09 per capita per
month at 1973-74 prices corr-
esponding to daily calorie re-
quirement of 2400 per person
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in rural areas and the poverty
line of Rs, 56.64 per capita per
month corresponding to calorie
requirement of 2100 in urban
areas.

2. For up-dating the poverty linc
for 1987-88 C.S.0O. Private Con-
sumption deflator has been
used.

3. These calculations are based on
the draft report of 43rd Round
of National Sample Survey
data on household consumer
cxpenditure (Report No. 372,
“Report on the Fourth Quin-
quennial Survey on Consumer
Expenditure, N.S.S.O.. June.
1990™).

4. The number of people below
poverty line relates to the popu-
lation as on 1st March, 1988.

S. State-wise poverty ratios have
been estimated using the same
methodology as was used at the
time of formulation of Seventh
Five Year Plan. Since then a
number of issues have been
raised about the methodology
of poverty estimation and these
issues arc being considered by
an expert group headed by Dr.
D.T. Lakdawala.

6. The estimates presented here
are likely to get revised in the
light of the recommendations
of the Expert Group.

[Translation]

Interim Relief to Victims of Bhopal
Gas Tragedy

1099. SHRI SUSHIL CHANDRA
VARMA: Will the PRIME MINIS-
TER be pleased to statc:

(a) whether the Government of
Madhya Pradesh have requested the
Union Government to provide an ad-
ditional allotment to the tune of
Rs. 24 crore annually for distribution
among the remaining one lakh victims
of Bhopal Gas tragedy. and

(b) if so. when this additional
amount is likely to be a?-;ided?
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THE MINISTER OF STATE 1IN
THE MINISTRY OF CHEMICALS
AND FERTILIZERS (DR. CHIN-
TA MOHAN): (a) and (b) The Gov-
ernment of Madhya Pradesh have re-
quested for provision of an additional
amount of Rs. 62 crores for distribu-
tion of Interim Relief for a period of
3 years to the remaining residents of
about one lakh in the 36 scverely
affccted municipal wards of Bhopal.
The proposal is being considered.

[English)
Reopening of Punalur Paper Mill
1100. SHRI KODIKKUNNIL
SURESH:

PROF. SAVITHRI
SHMANAN:

LAK-

Will the PRIME MINISTER te
pleased to state:

(a) the amount of debt which Puna-
lur Paper Mill has to pay to ICICI
and Canara Bank:

(b) Whether  Punalur  Paper Mill
magagement has submitted any pro-
posal to reopen the mill; if so, the
reaction of the Union Government
thereto:

(v) whether the Government have
considered the request of the munage-
ment of Punalur Paper Mill for with-
drawal of receiver rule in that com-
pany: and

() if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
‘PROF. P. J. KURIEN): (a) Repor-
tedly, an amount of Rs. 11.90 crores
plus dnterest from 30-9-1987 onwards
is due from M/s. Punalur Paper Mills
Ltd. to Canara Baok. As regards
ICICI, it is understood that the Cor-
poration has filed a suit for Rs. 3.60
crores against the company.

(b) Reportedly, M/s. Punalur Paper
Mills Ltd. has submitted a rehabili-
tation proposal to ICICI.
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(¢) and (d) It has been reported by
Canara Bank that an appeal made by
M/s. Punalur Paper Mills Ltd. for
withdrawal of receiver rule is pending
before the Court.

Centrally Sponsored Industries in Kota

1102. SHRI DAU DAYAL JOSHI:
Will the PRIME MINISTER be plea-
sed to state the details of the Cen-
trally sponsored industries in Kota
region of Rajasthan? '

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI1 P. K. THUNGON): There is
only one Centra] Public Sector enter-
prise namely Instrumentation Ltd.
with registered office in Kota region
of Rajasthan.

Distribution of Edible
Oils to States
11u3. SHRI1 GOVINDRAO NIKAM:

SHRI PRAKASHBAPU
VASANTRAO PATIL:

Will the PRIME MINISTER be
pleased to state:

(a) the criteria tor the distribution
of ediblc oils to the States:

Criteria for

.b) whether Maharashtra is deficit
in edible oils and very low percen-
tage of edible oil is given to the
Maharashtra Siate in comparison to
the other states;

() if so. the details thereof and
whether the Government propose
more allocation for the state; and

(d) if not, the reasons thcrefor?

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL SUP-
PLIES AND PUBLC DISTRIBU-
TION  (SHRI KAMALUDDIN
AHMED): (a) The allocation of im-
ported edible oils to States/UTs is
decided based on factors such as local
availability of indigenous edible oils,
realistic demand of the State/UT,
availability of imported edible oils
with the Government, pace of lifting
ete.
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(b) According to Government of
Maharashtra, the State is deficient in
respect of edible oil production and
supply, Maharashtra State has been
given about 169, of All India Allo-
cation during the current oil year
1990-91 (November—June), which is
highest in the country.

(c) and (d) Does not arise.

Shifting of Radio and Newsrooms

from Kashmir Valey
1104. SHRI RAM NAK: Will
the Minister of INFORMATION

AND BROADCASTING be pleased
to state:

(a) whether the radio and news-
rooms were shifted outside the Kash-
mir valley in the wake of stepped-
up militancy and violence;

®) if so, when;

(c) whether the above shifting has
led to the exodus of correspondents
thus creating a media vacuum: and

(d) the steps taken to shift the
newsrooms back to the Kashmir val-
ley?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRIJA VYAS): (1) and
(b) Doordarshan’s news room was
shifted from Srinagar to Jammu v.ith
effect from 5-3-1990. Doordar-
shan’s camera units are still in Sri-
nagar to cover the happenings in the
Valley for use in news bulletins pro-
duced by the news room at Jammu.
The radio station continues tc func-
tion from Srinagar whereas the pro-
duction of news bulletin was shifted
from Srinagar to Delhi  with efiect
from 6-3-1990.

(c) No, Sir.

(d) There is no proposal, for the
present, to shift the production of
regional news bulletins of All India
Radio from Delbhi to Srinagar and
news room of Doordarshan from
Jammu to Srinagar.
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[Transltation)
Agriculture-based Industries in Bihar

1105. SHRI NAWAL KISHORE
RAI: Will the PRIME MINISTER
be pleased to state:

(a) whether the Government pro-
pose to set up any large or medium
industry based on agriculture in the
Sitamarhi district in Bihar;

(b) whether the Government pro-
pose to take concrete steps  after
conducting a survey by sending a
team of experts for the purposc of
setting up agriculture based industry
in Sitamarhi and border areas in
Bihar:

(c) if so, when; and

(d) if not, the reasons therefore?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
{PROF. P. J. KURIEN) : (a) to (d)
The information is being collected
and will be laid on the Table of the
House.

{Engiish]
Films produced in Urdu
1106. SHRI SYED SHAHABUD-
DIN: Will the Mimister of INFOR-

MATION AND BROADCASTING
be pleased to state:

films
the last

(a) the number of featurc
produced in Urdu during
three years, year-wisc:

(b) the corresponding number  of
Hindi films as well as films in other
regional languages such as Rajastha-
ni. Bhojpuri, Haryanvi etc., normally
dubbed 1n Hindi; and

~ (c) the reason for the drastic fall
in the number of featurc films in
Urdu?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
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(KUMARI GIRIJA VYAS): (a)
Government have no information
about the number of feature films
produced in Urdu because produc-
don of feature films is predominant-
ly in the private sector.  However,
the number of Urdu films (cclluloid)
certified by the Central Board of

SRAVANA 9.
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1988 -— 3
1989 — Nil
1990 — Nil
(b) the number of celluloid fea-

ture films in Hindi and in Rajastha-
ni, Bhojpuri and Haryanvi certified

Film Certification during the last during the last three ycars is as un-
three calendar years is as under:—  der:—
1988 1989 1990
Hindi 182 176 200
Rajasthani . 7 7 S
Bhojpuri & 10 h
Haryanvi s 3 2
The information relating to which I'HE MINISTER OF STATE IN

films out of the above relate to ori-
inal regional language films &nd
%vllxl?ch have been dubbed into Hindi
15 not available in a compiled form.

(c) Government  have no informa-
tion since production of leature
films is largely in the private sector.

[Transiation)

Setting up of Public Sector Under-
takings in Rajasthan

1107. SHRI GUMAN MAL LO-
DHA: Will the PRIME MINISTER
be pleascd to state:

(a) the criteria  followed by the
Government while selecting a purticu-
lar place for sctting up a big indus-
try under the public sector:

(b) whether any policy  has been
laid down for this purpose: if so. the
details thereof: and

(c) the reasons for not formulating
any scheme for setting up of any
public undertaking by the Govern-
ment in Western Rajasthan which
has been a drought affected area for
a long time and where mincrals are
available in abundance?

IHE MINISTRY OF INDUSTRY
{SHRI P.K. THUNGON): (a) to (¢)
Central investment in Central public
sector enterprises in different parts of
the country are made taking into
consideration  the  techno-economic
viability of the projects whilc kecep-
ing in view the need for overall ba-
lanced regional development.

Fmployment Provided under N. R. E. P.

1108. SHRI RAJVEER SINGH:

Will  the PRIME MINISTER be
pleased to state: :

(a) the targets fixed for providing
employment under the National Ru-
ral Employment Programme during
the vears 1988-89 and 1989-90, State-
wise: and

(b) the details of the achievements
made in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF RURAL DE-
VELCPMENT (SHRI G. VENKAT
SWAMY): (a) During 1988-89 em-
ployment target of 3426.78 lakh man-
days was fixed under National Rural
Employment Programme (NREP).
During 1989-90, NREP was discon-
tinued and merged with Jawahar
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Rozgar Yojana. State-wisc details (b) During 1988-89. 3949.64 lakh
of employment targets during 1988- mandays of employment was generat-
89 are given in the enclosed State- ed under NREP.  State-wise details

ment. are given in the enclosed Statement.
STATEMENT
National Rural Employment Programme (1988-89)
YA State;UTs Employment Generation (Lakh
No. mandays)

Percemage

Target  Achieve- Achieve-

ment ment

1. Andhra Pradesh . . . . . 342.55 340.19 99 .31
2. Arunachal Pradesi . . . . 2.95 2.08 70.51
3. Assam ) ) . . . ) 35.05 45.47 82.60
4 Bihar . . . . . . . 416.00 432.22 103.90
5. Goa . A ) . . . ) 2.70 214 79.26
6. Gujarat . . . ‘ ) . 133.60 136.38 102.08
7. Haryana . . . . . 23.08 24.76 107.42
8. Himachal Pmdo . . . . 18.40 23.99 130.38
9. Jammu & Kashmir ) . . . 24.85 32.30 129.98
10. Karnataka . . . . . ) 202.15 230.02 113.79
11. Kerala . . . . . . 115.40 149 .57 129.61
12. Madhya Pradesh . . , ) 3110 392 .36 108. 66
13. Maharashtra ) ) . . . 24416 258,582 105.88
14. Manipur 4.10 6.66 162.44
15. Meghalaya . 4.20 22X 54.29
16. Mizoram . . . . ) 1.67 1.50 89.82
17. Nagaland . . . : . : 2.90 4 .56 157.24
18. Orissa . . , . . 190.05 1%81.26 95.37
19. Punjab . . . . . . 21 .43 2288 104.71
20. Rajasthan . . . : . . 127.85 226.64 177.27
21. Sikkim . . . . . . 2.80 3.76 134.29
22. Tamil Nadu . . . . . 314.20 442 41 140.81
23. Tripura . ) 4 . A . 9.70 13.67 140.93
24. Untar Pradesh . . . , . $80.00 %12.95 140.16
25. West Bengal ) . . , . 215.70 152.00 70.47
26. A & N Islands . : . ) 1.75 2.03 116.00
27. Chandigarh . . . . . 0.50 0.57 114.00
28. D & N Haveli 1.58 1.55 100.00
29. Dclhi 1.10 1.10 100.00
30. Daman & Diu . . ) . 0.60 0.11 18.33
31. Lakshadwcep . . . . 4 1.40 1.29 92.14
32. Pondicherry . ) . ‘ . 2.90 2.4 83.45

RISURR—— s 5t a7 %0

TOTAL . . . . . . 3. 78 z94954 15.26
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[English]
LPT at Aurangabad

1109. SHRI RAM NARESH
SINGH: Will the Minister of IN-
FORMATION AND BROADCAST-
ING be pleased to statc:

(a) whether the district of Auran-
ghabad in Bihar is not covered by
the existing Doordarshan trarsmit-
ters:

(b) whether the Government
posc to instal a Low Power
Transmitter at Aurangabad:

pro-
T.V.

() if so,
(d) if not. the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRIJA VYAS): (a)
Parts of Aurangabad district of Bihar
fall on the fringe of the service area
of the high power (10KW) TV trans-
mitter functioning at Patna.

the details thereof; and

(b) and (¢) Yes. Sir. It has been
decided tc set up a low power (300
W) TV transmitter operating on Ul-
tra High Frequency (UHF) band at
Aurangabad in Bihar under  Door-
darshan’s Annual Plan for 1990-91.
The equipment for this project has
been  ordered on the manufacturers
and the transmitter is expected to be
commissioned into service during the
latter half of 1992

() Does not arise.

Setting wp of Relay Centres in West
Bengal

1110. SHRI SATYAGOPAL MIS-
RA: Will the Minister of INFOR-
MATION AND BROADCASTING
be pleased to state:

(a) whether the Government pro-
pose to set up ncw relay centres of
Calcutta Doordarshan at  different
places in West Benaa! during the
carrent year: and
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{b) if so, the details thereof?

THE DEPUTY MINISTER
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRIJA VYAS): (a) and
(b) Arrangements have been made to
instal a TV transpeser at Tiger Hill.
Darjeeling in West Bengal during the
current financial year for the pur-
nose of providing TV service to the
shadow areas’ within the service
range of the high power TV trans-
mitter operating at Kurseong.

IN

[T ranslation)

Funds Provided under IRDP

1111, SHRI RAM PUJAN PA-
TEL: Will the PRIME MINISTER
be plcased to state:

(a) whether there are some deve-
lopment blocks in the country where
funds are being provided directly to
the beneficiarics under the T.R.D.P.
scheme:

(b if so. the details thereof:

(¢) whether the beneficiaries have
drawn more benefits by getting the
funds directly: and

() if so. the reasons therzfor?

THE MINISTER OF STATE IN
THE MINISTRY OF RURAL DE-
VELOPMENT (SHR1 UTTAM-
BHAI H. PATEL): (a) Yes. Sir.
The Purchase Committee under the
Integrated Rural Development  Pro-
gramme has becn abolished in some
blocks.  New loan and subsidy can
be provided directly to the beneficia-
ries in these blocks subject to some
conditions.

'hy Originally  the cash  disburse-
ment scheme had been introduced on
a pilot basis in 22 blocks with effect
from 1-1-1986. After a review of
the working of the scheme, it was
eatended to 50 blocks with effect from
1-1-1990. In March. 1991, based on
a studv of  the cash  disbursement
sehen:ie by Reserve Bank of  India.
guidelines were issued to the State
Governments that at least half the
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blocks in every district may be iden-
tified for cash disbursement on the
recommendations of the District Le-
vel Coordination Committee.

(c) and (d) There
vantages in the cash disbursement
procedure such as elimination of
middle man and accrual of full benc-
fit of loan and subsidy to the bene-
ficiary. satisfaction of beneficiary in
purchasing assets of his choicc. avoi-
dance of delays. Taking into consi-
deration the pros and cons of the
scheme. the Government is of the
view that the cash disbursement pro-
cedure is more beneficial if the re-
quisite safe-guards are observed.

are some ad-

[English)
CSIR vs. K.G.S. Bhat Case

1112. SHRI MADAN LAL KHU-
RANA: Will the PRIME MINIS-
TER be pleased to state:

(a) whether the Supreme Court in
the case of CSIR Vs. K.G.S. Bhat
has upheld the right of promotion:
and

(b) if so, the steps taken to imple-
ment the same?

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL.
PUBLIC GRIEVANCES AND
PENSIONS (SHRIMATI MARGA-
RET ALVA): (a) The Supreme
Court upheld the relief granted to
Shri K.G.S. Bhat by Central Admi-
nistrative Tribunal, Bangalore that
he may be considered for promotion
under the erstwhile Byc-law  71(b)
(i) of CSIR with all consequential
benefits.

(b) To facilitate implementation of
the Central Administrative Tribunal’s
Judgement, Shri K.G.S. Bhat was re-
quested by the Central Food Techno-
logical Rcsearch Institute of CSIR
to comply with certain administra-
tive formalities which he did not do.
Instead he filed a contempt petition
in the Central Administrative Tribu-
nal, Bangalore for alleged non-imple-
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mentation of the aforesaid CAT Judge-

ment, thereby making the matter sub-
judice again.

[Translation)
Printing Press for UPSC
1113. SHRI MRUTYUNJAYA

NAYAK: Will the PRIME MINIS-
TER be pleased to state:

(a) whether the Government pro-
pose to set up a printing press for
the Union Public Service Commis-
sion in order to maintain secrecy of
the question papers of the examina-
tions conducted by Union Public
Service Commission: and

(b) if not. the rcasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PEN-
SIONS (SHRIMATI MARGARET
ALVA): (a) and (b) There is no pro-
posal under the consideration of the

Government to set up a printing
press for the Union Public Service
Commission.

[English]

Import of Components/Parts for
Passenger Cars

1114. SHRI SOBHANA DRES-
WARA RAO VADDE: Will the
PRIME MINISTER be pleased to
state :

(a) the foreign exchange expended
for import of components/parts for
passenger cars such as Maruti, Fiat
118 NE. Standard 2000 etc. during
the last 3 years, year-wise and make-
wise: and

(b) the foreign exchange earned, if
any, by export of the above varieties
of passenger cars during the same
period?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
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(PROF. P. J. KURIEN): (a) Stan-
dard-2000 passenger car has not been
in production during the last three
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years. Details about other models
of passenger cars as reported by the
manufacturers are as under:—

(Rs. in lakhs)

Model 1988-89 89-90  90-91
Premicr Padmini 35.34 88.29  55.33
Premier 118 NE 1097.79  1087.70 474.01
(July—-June)

Maruti Vehicles 16259 17199 17114

(b) Details of foreign exchange earned is as under:

(Rs. in lakhs)

Model 1988-89 89-90 90-971
Premier Padmini 8.60 10.80 13.18
Premier 118 NE (FOB) 31 31 53
(July—June)

Maruti vehicles [378 3989 7291

(including deemed exports and deposm in FE)

[Translation)
TV Transmitter in Kukadeshwar
1115. DR. LAXMINARAYAN

PANDEY : Will the Minister of IN-
FORMATION AND BROADCAS-
TING be pleased to statc:

(a) whether the Government pro-
pose to instal a T.V. transmitter in
Kukadeshwar of Manasa Tchsil in
District Mandsaur of Madhya Pra-
desh: and

(b) if so, the time bv
will be installed?

which it

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(Yl'(UNéARI GIRIJA VYAS): (a)
es, Sir,

(b) The transmitter is envisaged
to be installed and commissioned in-
‘to service in the latter half of 1992.

6—18 LSS/ND/91

Selection of jowmmalists to accompany
the President and the Prime Minister

on tours
[English)]
1116. SHRI ATAL BITHARI
VAJPAYEE:
DR. LAXMINARAYAN
PANDEY :
Will the Minister of INFORMA-

TION AND BROADCASTING be
pleased to statc:

(a) whether his Ministry maintains
a list of newspapers whose editors
are addressed to nominate persons to
represcnt the  newspaper concerned
on the official tours of the President
and the Primc Ministe:;

{b) if so. thc details thereof;

(¢c) the criteria for selecting news-
persons other than those who repre-
sent a newspaper; and
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(d) the names of such newspgrsons
selected. during each of the last threc
years and in the current year?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-

TION AND BROADCASTING
(KUMARI
No, Sir.

(b) Does not arise.

(c) The standing of the journalist
concerned and his previous experience
as a correspondent of a reputed news-
paper.

(d) Representatives of
media agencies only have becen ac-
companying the President of India
on his tours abroad. List of News-
persons, other than those represent-
ing any newspaper. who accompa-
nied Prime Minister on foreign tours

official

during this period is given in  the
attached Statement.

STATEMENT
List of newspersons other than those
representing any newspaper  who
accompanied Prime Minister on
foreign tours during the last three

years and the current vear

JAPAN & VIETNA
1988)

{. Pranab Mukerji

M (14-16 April,

i Photo-
journalist
SYRIA, GERMANY. USA & HUN-
GARY (4-12 June, 198%)

}. Shri Rajiv Desai Freelanccr
CHINA (19-23 December. 1988)
1. Shri Ranjan Gupta--Freelance

Columnist,
New D:ilhi.

FRANCE, USSR AND PAKISTAN
(12 to 17 July. 1989)

1. Shri Rajiv  Desai -~ Freelancer
YUGOSLAVIA (3-7 S:ptember- 1989)

1. Shri Ranjan Gupta Freelancer

Journalist
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NAMIBIA (19-22 March, 1990)

| Shri Prem Shankar Jha —
Commerce

2. Shri Hari Sharan Chabra——
Commerce

MOSCOW (23-26 July 1990)

1. Shri Inder Malhotra —- Columnist

[Translation)
Installation of T.V. Disc at Alirajpur

1117. SHRI  DILEEP SINGH
BHURIA: Will the Minister of
INFORMATION & BROADCAST-
ING be pleased to state:

(a) whether a policy has been for-
mulated for the speedy cxpansion of
telecom and Doordarshan facilities in
tribal arcas so as to create awarencss
among people there and to educate
them: and

{b) if so. the time by which a
T.V. disc will bc installed at Alirajpur
in Jhabua District of Madhya Pra-
desh?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRIJA VYAS): ()
Within the constraints of financial
resources, it has been the Govern-
ment's constant endeavour to accord
duc priority to the cxpansion of tele-
com. and Doordarshan facilities in
tribal arcas of the country.

(b) Whereas a low power (100W)
TV transmitter is alrcady functioning
at Jhabua, establishment of such faci-
lity at Alirajpur depcnds upon the
availability of resources for the pur-
pose.

[Enelish)]

TV Transmission facilities to villages
of Chhota Nagpor and Santhal Par-

ganas
1118. SHRI KARIA MUNDA:
Will the Minister of INFORMA-

TION & BROADCASTING  be
pleased to state:

(a) whether the Government pro-
pose to provide TV transmission



81 Written Answers

facilities in all the villages of Chhota
Nagpur and Santhal Parganas of
Bihar; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRUJA VYAS): (a)
and (b) Whereas two high power
and seven low power TV transmitters
and one TV transposer arc alrcady
functioning in Chhota Nagpur divi-
sion and Santhal Parganas district of
Bihar. a scheme for the augmenta-
tion of power of the existing 1 KW
transmitter at Daltonganj in Chhota
Nagpur division to 10 KW is under
implementation as a spill-over schemc
from the VII Plan. It has also been
decided in principle to set up three
additional low power TV transmitters
in this division, one each at Gumlu,
Hazaribagh and Lohardaga. The
establishment of these  transmitters
would benefit beth rural and urban
population falling within their ros-
pective coverage arcas.  Further cx-
tension of TV service in the area de-
pends upon the availability of re-
sources for the purpose.

Quantity of wheat allotted to Megha-
laya

1119. SHR1 PETER G. MARBA-
NIANG: Will the Minister of
FOOD be pleased to state:

(a) the total quantity of wheat
allotted to  Meghalaya mecant to be
crushed in the State itself from Jan-
uary, 1991 to June. 1991; and

(b) the names wnd locations of
Shakti Mills and the quantity allotted
to each Mill for crushing the wheat
so allotted?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI
TARUN GOGOI): (a) and (b)
Wheat is allotted to State Govern-
ments from the Central pool for dis-
tribution through Public. Distribution
System.  The quantity being allot-
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ted to Meghalaya since January,
1991 is at the rate of 2500 tonnes per
month.

No wheat is allotted to States for
being given to roller flour mills for
crushing.  After de-control of the
roller flour milling industry in 1986,
the mills are supposed to make their
own arrangemcnts for purchase of
wheat.  As no allotment is being
made to mills, details like names
and locations of miils are not main-
tained by the Ministry of Fcod.

Preduction capacity of National Fer-
tilizers Limited

1120. SHRI DIGVIJAYA SINGH:
Will the PRIME MINISTER be

pleased to state:

(a) wheiher  National  Fertilizers
Limited proposc to double its capa-
city of gas-based fertilizer plant  at
Vijaypur, Madhya Pradesh:

(b) if so. the details thercof and
the reasons for delay in sanctioning
the project: and

(¢) the likely investment for doub-
ling the capacity of this plant and the
foreign exchange involved therein?

THE MINISTER OF STATE IN
THE MINISTRY OF CHEMICALS
AND FERTILIZERS (DR. CHINTA
MOHAN:: (a) Yes. Sir.

(b and (¢) The dctuils of the pro-
ject are given below:

(i) Additional 1350 tonnes per

production day (tpd) of
capacity ammonia; 2200
tpd of urea.

. (i1)  Estimated Rs. 694.56
project cost crores.

(iti) Likely foreign  Rs. 290.80
exchange Crores.
expenditure

(iv) Feodstock Natural Gas.

The delay is due to non-finalisation
of the VIII Five Year Plan.
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Change of location of Co-operative
Sugar Factory from Khata Amba

1121. SHRI RATILAL KALIDAS
VARMA: Will the Minister of
FOOD be pleased to state:

(a) whether the Government of
Gujarat has requested the Union
Minister for change of location of
the proposed Co-operative Sugar
factory from Khata Amba to Sadak-
pur; and

(b) if so, the action taken so far
in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI
TARUN GOGOI): (a) and (b)
Government of Gujarat has requested
the Central Government to change
the lccation of M/s. Kaveri Vibhag
Sahakari Khand Udyog Mandli Ltd.
from Khata Amba to Sadakpur,
Taluka Chikhli. Distt. Valsad. The
High Court of Gujarat has restrained
the Chief Director of Sugar from tak-
ing any final decision in the matter.

Functioning of Dhuobri TV relay
Centre

1122. SHRI NURUL ISLAM:
Will the Minister of INFORMA-
TION AND BROADCASTING b:
pleased to state:

(a) whether the Dhubri T.V. Relay
Centre has not been functioning pro-
perly ever since its installation.

(b) if so,

(c) the action taken or proposed to
be taken in this regard?

the reasons therefor; and

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRIJA VYAS): (a)
No, Sir. The low power (100 W)
TV transmitter operating at Dhubri
is reported to be functioning normal-
ly and providing satisfactory service
within its coverage arca subject to
Jocal terrain conditions.
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(b) and (c) Do not arise.

Fixing up of the price for Molasses

1123. SHRI M. BAGA REDDY:
Will the PRIME MINISTER be
pleased to state:

(a) whether the Government have
fixed the price for molasses;

(b) if so. the details thereof and if
the price of molasses is not increased.
whether it will cause losses to sugar
industry as weil as the sugarcane
growers.

(¢) whether the Government are
considering  to rationalise the price
structure by increasing the molasses
price; and

(d) if so. the dctuils thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF CHEMICALS
AND FERTILIZERS (DR. CHINTA
MOHAN): (a) Yes, Sir.

(b) to (d) At present the prescrib-
ed maximum sclling price of molasses
produced in sugar factories ranges
from Rs. 7.20 to Rs. 12.00 per 100 kg.,
depending on the grade. These
prices are rcviewed from time to time
in the light of relevant techno-econo-
mic considerations. However, as
molasses is only a by-product, its
pricc does not have a significant bear-
ing on the economics of sugar indus-
try.

{T'ranslation)
Police officers on deputation to CBI
1124. SHRI RAM LAKHAN

SINGH YADAV: Will the PRIME
MINISTER be pleased to state:

several police officers
are still working in the Central
Bureau of Investigation even after
the expiry of their deputation period:

(b) if so, the number of such offi-
cers and the reasons for their contin-
uance; and

(a) whether
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(c) the action taken to revert thesc
officers back to their parent depart-
ments?

THE MINISTER OF STATE IN
- THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES & PEN-
SIONS (SHRIMATI MARGARET
ALVA): (a) to (c) Yes, Sir. 128
Police perscnnel (2 SPs, 9 DSPs, 1 Ins-
pector, 2 Head Constables, 114 Cons-
tables) are working in the Central
Bureau of Investigation after the ex-
piry of normal tenure of deputation
as prescribed under the relevant Rec-
ruitment Rules.  These officials are
being retained in the Central Bureau
of Investigation in public intcrest and
for want  of suitable replacements.
Efforts continue to be made to find
suitable replacements. but until they
are found it is not always possible to
repatriate such deputationists.  Fur-
ther extension is thereforc sought be-
yond the normal tenure.

[Engiish]

TV Relay Centres/Towers in Garh-
wal. Uttar Pradesh

1125. SHRI BHUWAN CHAN-
DRA KHANDURI: Will the Minis-
ter of INFORMATION & BROAD-
CASTING be pleased to refer to the
reply given to Unstarred Question
No. 8244 on May 11, 1990 and state:

(a) the places where TV relay Cen-
tres and towcrs have been set up
during the last threc years and also
the places where these are to be set
up during 1991-92, 1992-93 and 1993-
94 in Garhwal division of Uttar Pra-
desh;

{b) the outlay earmarked therefor,

(c) whether there is also a scheme
to set up o TV transmitter at Khera-
khal in Pauri Garhwal district of
Uttar Pradesh: and

_{d) if so. the time by which it is
likely to be set up?

THE DEPUTY MINISTER IN
THE MINISTER OF INFORMA-
TION AND BROADCASTING
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(KUMARI GIRIJA VYAS): (a)
Whereas two very low power TV
transmitters, one cach at Bhatiari &
Uttarkhashi and two TV transposers,
onc each at New Tehri & Srinagar
have been set up in Garhwal division
of Uttar Pradesh during the preced-
ing 3 years, another TV transposer is
targetted to be commissicned into
service in this division at Mussoorie
during the current financial year
(1991-92). Any further expansion of
TV scrvice in the area would depend
upon the availability of adequate fin-
ancial resources for the purpose.

(b) The approved Capital cost on
the establishment of TV transposer at
Mussoorie is Rs. 30.85 lakhs.

{c) No. Sir.

(dy Does not arise.

Doordarshan Coverage in Andhra
Pradesh

1126. SHRI DATTATRAYA BAN-
DARU: Will the Minister of IN-
FORMATION & BROADCASTING
be pleased to state:

(a) the percentage of  population
covered by Doordarshan in Andhra
Pradesh. dist-ict-wise:

{b) the location of T.V. transmit-
ters sct up and proposed to be set up
with their power in Andhra Pradesh:

(¢y whether any low power trans-
mitters have been or are proposed to
be replaced: and

(d) if so. the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (KU-
MARI GIRIJA VYAS): (a) A state-
ment giving the required details is
attached.

(b) to (d) Threc high power
(10 KW) TV transmitters, one each
at Hyderabad. Vijayawada and Visha-
khapatnam: one high power (1 KW)
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TV transmitter at Anantapur: twenty-
five low power (100 W) TV trans-
mitters, one cach at Adilabad. Adoni.
Amalapuram, Bhadrachalam, Cudda-
pah, Kakinada. Karimnagar, Kham-
mam, Kurnool. Mehboobnagar. Nel-
lore, Ongole. Nizamabad. Produttur.
Rajhamundry. Ramagundam. Srika-
kulam, Tirupati. Warangal. Nalgonda,
Kothagudam, Bheemadolu. Chittoor,
Nandyal and Guntakal: and two Trans-
posers (10 W). one each at Vishakha-
patnam and Vijayawada arc. at pre-
sent, functicning in Andhra Pradesh.

Whereas the low  power (100 W)
TV transmitters set up at Vishakha-
patnam and Anantapur in 1984 have
been replaced by 10 KW and 1 KW
transmitters respectively. schemes for
the augmentation of 1 KW transmitter
at Anantapur to 10 KW and replace-
ment of the low power (100 W) trans-
mitter at Tirupati by a 10 KW trans-
mitter arc under implementation.
Besides. three low power (300 W)
TV transmitters. one cach at Hindu-
pur. Jagtial. Bheemavaram and 100 W
low power transmitter at Kuppam are
also envisaged to be sct up in Andhra
Pradesh.

STATEMENT

District-wise population coverage in
Andhra Pradesh by TV Service

District Estimated
percentage
population

covered

I ' )

1. Srikakulam 4%
2. Vizianagaram 95
3. Visakhapatnam 99
4. East Godavari 78
5. West Godavari 99
6. Krishna 99
7. Guntur 98
8. Prakasam 27
9. Nelloge 46
10. Chittoor 66
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1 2
11. Cuddapah 34
12. Anantapur 31
13. Kurnool 29
14. Mehboobnagar 56
15. Rangareddi 99
16. Hyderabad 99
17. Medak 99
18. Nizamabad 61
19. Adilabad 28
20. Karimnagar 38
21. Warangal 45
22, Khammam 57

23, Nalgonda 99

The above mentioned  figures arc
subject to local terrain conditions and
include population coverage in fringe
areas where eievated. high gain
antenne boosters, cte. are required for
obtaining reception.

Computer Communications Network
System

1127. DR. P. VALLAL PERU-
MAN: Will the Minister of PLAN-
NING AND PROGRAMME IMPLE-
MENTATION be pleased to state:

(a) the time by which the nation-
wide computer communications net-
work will be completed,

(b) the time by which earth stations
and computers in all districts will be
set up:

(¢) whether there is any proposal
to set up Flood Rclief Management
System (FRMS) in Tamil Nadu: if so.
the details thercof. and

(d) whcther a Natural Calamities
Relief Management  System is being
developed: if so. the details thercof?

THE MINISTER OF STATE OF
THE MINISTRY OF PLANNING
AND PROGRAMME IMPLEMEN.-
TATION (SHR! H. R. BHARD-
WAJ): (a) The nation-wide computer
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communication nctwork called NIC-
NET has already been completed upto
District level by the National Infor-
matics Centre (NIC) under the Plan-
ning Commission.

(b) Satellite earth stations and com-
puters have alrcady been installed in
450 Districts in the country.

(c) Yes. Sir. NIC carricd out a
pilot scale experiment on Drought
Relief Management System in the dis-
tricts in Tamil Nadu in 1989. A re-
gular Drought and Flood Relicf
Management System is proposed to
be implemented by 1992-93.

(d) Yes. Sir. A Natural Calamities
Relief Management System (NCMRS:
Unit has been set up at NIC Regional
Centre at Bhubaneshwar for national
level coordination of relief manage-
ment on NICNET. The details are as
under:

(i) NCRMS is bcing sct up by the
National Informatics Centre
(NIC) utilising NICNET.

(i) The basic sofiware on which
NCRMS is being developed on
NICNET utilises the Distribut-

ecd Data Basc Management
System (DDBMS) developed by
NIC.

(iit) NCRMS can bc applied to the
management of relief not only
under slow onset hazards like
drought and regular floods but
also rapid onset hazards like
flash floads.

(iv) NCRMS can be used for pre-
hazard, during hazard and post.
hazard management.

[Translation)

Fruit and vegetable based industries
im Bihar

1128. SHR1 CHHEDI PASWAN:

SHRI RAM LAKHAN
SINGH YADAV:

SHRI MOHAMMAD ALl
ASHRAF FATMI:

Will the Minister of FOOD PRO-
gEStS_ING INDUSTRIES be pleased
state .
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(a) whether the Government pro-
pose to set up industries processing
coconut, pine-apple, banana,” mango,
lichi and tomato in Bihar:

(b) if so. the outlines and schemes
of the Government in this regard; and

(c) if not, the action taken in the
past to set up fruit and vegetable
based industries and the names of the
on-going schemes in Bihar?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD PRO-
CESSING INDUSTRIES (SHRI GI-
RIDHAR GOMANGO): (a) and (b)
Ministry of Food Prccessing Indus-
tries does not propose to set up any
plant for processing of [ruits and vege-
tables. Its policy instead is to assist
State Government Undertakings tc set
up such plants cither by themselves or
in the joint assisted sector.

(¢) M s. Modemn Food Industries
(India) Ltd.. a Government of India
Undertaking, has set up a plant at
Bhagalpur for processing  of fruits.
The Government of India has also
assisted the Bihar Fruits and Vege-
tables Development Corporation, which
has set up a fruit processing plant at
Hazipur. bv way of equity and loan.

Food processing industries m Uttar
Pradesh

1129. SHRI RAMSAGAR: Will
the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether  any study has been
made by the Government for setting
up food processing industries in Uttar
Pradesh:

(b) if so. whether the Government
proposc to sct up such industrics in
U.P. so that various agricultural pro-
ducts available there could be utilised:
and '

(¢) if so. the details thereof?
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THE MINISTER OF STATE IN
THE MINISTRY OF FOOD PRO-
CESSING INDUSTRIES (SHRI GI-
RIDHAR GOMANGO): (a) The
Ministry of Food Processing Indus-
trics has not taken up any such study.

(b) and (¢} The policy of the Gov-
ernment of India is to assist State Gov-
ernment  Undertakings to set up food
processing industries either by them-
selves or in the joint assisted sector.
During 1990-91, assistance to the tune
of Rs. 15.20 lakhs was provided by
the State Government for upgrada-
tion of food processing training centres
and community canning centres and
for training and visit programmes.
The Uttar Pradesh Pashudhan Vikas
Nigam Ltd., was also provided assis-
tance to the tune of Rs. 63 lakhs dur-
ing 1990-91 for development of pork
processing in the Aligarh Plant of the
Nigam.

Selection of Correspoudents for Func-
tions

1130. SHRI ARVIND NETAM:
Will the Minister of INFORMATION
AND BROADCASTING be pleased
to state:

(a) whether correspondents of lan-
guage newspapers are discriminated as
compared to the correspondents of
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English newspapers by the Press Infor-
mation Bureau;

(b) if so, the reasons thereof;

(¢) if not, the criteria adopted for
selecting correspondents for  various
programmes/functions: and

(d) the names of the language pa-
pers whose correspondents were invited
during the last one and a half year?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRIJA VYAS): (a) No,
Sir.

(b) Does not arise.

(¢) Press Information Bureau issues
a general invitation to all agcredited
correspondents to cover functions, ex-
cept when the seats allotted to jour-
nalists are limited.

(d) Press Information Bureau does
not maintain a list of correspondents
invited for functions. except in the
case of those invited for recent Rash-
trapati Bhawan functions. The list of
correspondents invited for Rashtrapati
Bhawan functions held recently and
maintained by Press Information Bu-
rezu is given in the enclosed Statement.

STATEMENT

- List of language correspondents who were issued entry passes for the swearing-
in-ceremony of the Prime Minister and other council of Ministers on 21-6-91 ut
Rashtrapati Bhavan

. Shri Suman Chattopadhyay

Anand Bazar Patrika

Accredited

Correspondents Organisation
Sl. No. Name
1. Shri Manjeet Singh Aaj
2. Shri Kumar Anand Jansatta
3. Shri R.M. Dani Tarun Bharat
4. Shri R.K. Sharma Swadesh
5. Shri Asim Kumar Nath Aajkaal
6
7

. Shri Jagannath Shastri

Dainik Bhaskar
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Accredited
Correspondents Organisation
Sl. No Name
8. Shri Rajeev Pande Univarta
9. Shri R. Rajagopalan " Dinamani
10. Shri Vishwa Bandhu Gupta Tej
11. Shri N. Ashokan Mathrubhuini
12. Shri M. Prabhakara Varma Deshabhimani
13. Shri N. Vijay Mohan Malayala Manorama
14. Shri V.P. Naik Sakal
15. Shri Ram Charan Joshi Nai Duniya
16. Shri Shailendra Kumar Hindustan (Hindi)
17. Shri Shams-Uz-Zaman Akhbar-E-Mashrio
18. Shri T.V. Kolte Loksatta
19. Shri Rajeev Ranjan Nag Nav Bharat, Nagpur
20. Shri Jayanta Chosal Bartaman
21. Shri S.M. Asif " In-Dinon
22. Shri G.P. Pandey Sunday Main(H)
23. Shri Dilip Kumar Sunder Observer (H)
24. Shri Kishore C. Dwivedi Prajatantra
25. Shri Virendra Sanghi PTI Bhasha
26. Shri B.V. Nagaraju Prajavani
27. Shri K.C. Samal Sambad
28. Dr. D.P. Vaidik PTI Bhasha
29. Shri Pankaj Sharma Nav Bharat Times
30. Shri R.S. Srivastava Dinamani
31. Shri P. Yadagiri Udayam
Non-Accredited
Correspondents Organisation
S. No. Name
1. Shri Anil Kulkarni , Kesari
2. Shri Sunil Gupta Jagran

List of Language Correspondents who were issucd entry passes for {he Swearing-in-
Ceremony of the New Ministers on 26-6-91 at Rashtrapati Bhavan

Accredited
Correspondents Organisation
S. No. Name
1. Shri Jagannath Shastri Dainik Bhaskar
2. Shri Tanaji Kolte I:,oksatta:
3. Shri R. Rajagopalan  Dinamani
4. Shri U.R. Adirsju Udayam

7—18 LSS/ND;9)
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Accredited
Correspondents
Si. No. Name
5. Shri V.P. Naik
6. Shri D. Vijayamohanan Nair
7. Shri Vivek Saxena
8. Shri Rajeev Ranjan Nag
9. Shri S.M. Asif
10. Shri R.K. Sharma
11. Shri C.P. Pandey
12. Shri Pankaj Sharma
13. Shri N. Ashokan
14. Shri Virendra Sanghi
15. Shri Asim Kumar Nath
16. Shri Vishwa Bandhu Gupta
17. Shri K.L. Vyas
18. shri K.C. Dwivedi
19. Shri Satish Jugran
20. Shri R.M. Dani \
21. Shri K.V.S. Rama Sarma
22. Shri Bandopadhyay

Non-Accredited
Correspondents
Sli. No. Name
1. Shri Anil Kulkarni
2. Shri Radhakrishna Narvekar, Editor
3. Shri Uttam Kamble, News Editor
4. Shri Sunil Gupta
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Organisation

Sakal

Malayala Manorama
Jansatta

Nav Bharat
IN-Dinon

Swadesh

Sunday Mail(H)
Navbharat Times
Mathrubhumi

PTI Bhasha

Aajkaal

Tej

Janambhoomi
Prajatantra

PTI Bhasha

Tarun Bharat

Quami Awaz

Anand Bazar Patrika

Organisation

Kesari

Sakal

Sakal

Jagran, Delhi

List of Language Correspondents who were Issued Entry Pass For Bharat Ratna
Award Function at Rashtraputi Bhavan on 6-7-1991

1. Shri Rajeev Ranjan Nag

2. Shri V. P. Naik

3. Shri J. P. Awasthi

4. Shri R. Prasannan

5. Shri Virendra Sanghi

6. Shri Sailn Chatterjee

7. Shri R. Rajagopalan

8. Shri Vishwa Bandhu Gupta
9. Shri S.K. Asif

10. Shri Jagannath Shastri

11. Shri Suman Chattopadhyay
12. Shri Vivek Saxena

13. Shri Pankaj Sharma
14. Shri Asim Kumar Nath

Navbharat

Sakal

Univarta
Malayala Manorama
PTI Bhasha

Kesari
Dinamani

Tej
In-Dinon
Dainik Bhaskar
Ananda Bazar Patrika
Jansatta
Navbharat Times
Aajkaal
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15. Shri Raj Kumar Sharma
16. Shri R.M. Dani

17. Shri Naresh Kumar Singh
18. Shri Shamsul Hoda

19. Shri R. Rangarajan

20. Shri Manjeet Singh

21. Shri Kuldeep Kapoor

SRAVANA 9,1913(S4KA)

Written Answers 98

Swadesh

Tarun Bharat
Univarta

Anjali

Andhra Jyoti
Aaj, Kanpur
Prayagraj Times

List of Language Correspondents who were granted entry passes for Bharat Ratna
Award function at Rashtrapati Bhavan on 12-7-1991

. Shri R. Rajagopalan
. Shri Satish Jugran

. Shri Jaganath Shastri
. Shri S.M. Asif

. Shri V.P. Naik

. Shri Rajesh Sharma
. Shri Shamsul Hoda
Shri Ashim Nath

0 YWD W —

[English)]
Expansion of TV station at Nagercoil

1131. SHRI N. DENNIS: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to
state

(a) whether any steps have been
taken to extend the coverage of T.V.
station at Nagercoil, in Kanyakumari
district to cover more areas; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRUA VYAS): () N,
1T,

(b) Does not arise.

Rural Devmm-!uee for
cth
1132. SHRI PAWAN KUMAR

‘_BANSAL: Will the PRIME MINI-
STER . be pleased to state:

Dinamani

PTI (Bhasha)
Dainik Bhaskar
Jagdeed-In-Dinon
Sakal
Janmabhoomi
Anjali

Aajkaal

(a) the details of the composition
of the last Rural Development Com-
mittee for the Union Territory of
Chandigarh;

(b) whether any meeting of the
Committee was ever held during the
last two years;

(¢) if so, the details thereof, the
decisions arrived at and the action
taken thereon; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RURAL
DEVELOPMENT (SHRI UTTAM-
BHAI H. PATEL): (a) The Rural
Development Committee for the Union
Territory of i was ¢l
ed on 8th October, 1984. At present
there are 12 official members and 36
non-official members of the Com-
mittee.

(b) The last meeting of the Rural
Development Committee was held on
28th September, 1989.

(c) and (d) Various problems of the
villages put forward by the Members
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were  discussed in the meeting held
on 28th September, 1989. Finance
Secretary of the Chandigarh Adminis-
tration in a meeting held on 7-1-91 re-
viewed the action taken on the minutes
of this meeting.

Agreement between Pepsi Cola Inter-
national and PEPSI

1133. SHRI RABI RAY: Will the
Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether an agreement has been
signed between the Vice President
(World Trade) of Pepsi Cola Inter-
national and the Managing Director of
Pepsi Foods Private Ltd., and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD PRO-
CESSING INDUSTRIES (SHRI
GIRIDHAR GOMANGO): (a) and
{b) As per the information furnished
by Pepsi Foods Private Limited, an
agreement has been signed between
the Vice President (World Trade) of
Pepsi Cola International and the
Managing Director, Pepsi Foods Pri-
vate Limited. The salient features of
the agreement are as follows:—

(i) Pepsi Co World Trade has ad-
vanced $ 13.6 million against
export of goods to be made by
Pepsi Foods Private Limited to
Pepsi Co World Trade.

(ii) After every shipment, 90% of
the value of the shipment will
be adjusted against the advance
and balance 10% will be paid
by Pepsi Co. World Trade.

(iii) It is planned that this advance
will be utilised fully through
exports upto April 30, 1992.

(iv) The advance will be used for
export of goods manufactured
by Pepsi Foods Private Ltd.
and/or procured by it from
third parties.

(v) In order for Pepsi Foods Pri-
vate Ltd. to maintain adequate
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working capital, Pepsi Cc
World T'rade may replenish the
advance from time to time.

Telecast of Langauge Programme

1135. SHRI YASHWANTRAO
PATIL: Will the Minister of INFOR-
MATION AND BROADCASTING
be pleased to state:

(a) the names of the languages in
which regional language programmes
are being telecast by the Delhi Door-
darshan;

(b) whether the Government por-
pose to increase the time for telecast
of each language programme per week
on second channel;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRIJA VYAS): (a) In
the chunk for Regional language pro-
grammes Doordarshan Kendra, Delhi

telecast programmes in Assamese,
Bengali, Oriya, Gujarati, Punjabi,
Sindhi, Kashmiri, Marathi, Kannada,

Malayalam, Tamil and Telugu, In
addition, programmes are also telecast
in Nepali, Manipuri, Dogri, Konkani,
lSanskrit. Urdu and inr various dia-
ects.

(b) to (d) No, Sir, Keeping in view
the limited transmission time, at pre-
sent, there is no proposal to increase
the frequency of telecast of language
programmes on Second Channel.

[Translation)
Pending Projects of Bihar

1136. SHRI MOHAMMAD ALI
ASHRAF FATMI: Will the PRIME
MINISTER be pleased to state:

(a) the ?eéa;l: of the schemes and
projects -of Bihar pertaining to Minis-
try of Chemicals and Fertilizers that
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have been pending with the Union
Government for a long time for its
approval;

(b) the date on which the said pro-
jects and  schemes/proposals  were
received by the Union Government
from the Government of Bihar; and

(c) the reasons for the delay in ac-
cording approval to said projects and
schemes/proposals by the Union
Government and ihc time by which
each project and scheme is hkcly to
be accorded approval?

THE MINISTER OF STATE IN
THE MINISTRY OF CHEMICALS
AND FERTILIZERS (DR. CHINTA
MOHAN): (a) to (c) Applications for
industrial licences and for projects for
the manufacture of various products
in Bihar are received from time to
time; these are examined and decided
upon on techno-economic considera-
tions, in line with existing policies, as
part of a continuous process.

[English)

Investment in loss making Public Sec-
tor Undertakings

1137. SHRI BHAGEY GOBAR-
DHAN :

SHRI NURUL ISLAM:

Will the PRIME MINISTER be
pleased to state:
Public

(a) the names of Central

Sector Enterprises which have suffered

losses during 1987-88, 1988-89 and
1989-90 respectively, the amount of

SRAVANA 9, 1913(S4AKA)

Written Answers 102

loss, capital investment and number

of employees (regular and casual) in
each case;

(b) the names of the chronic loss
makers amongst them and the steps
taken to rehabilitate them;

(¢) whether all such taken-over com-
panies continue to be in the list of
the chronic loss makers; and

(d) the action if any, proposed to
be taken in regard to chronic loss
making public sector enterprises. in
the changed circumstances after the
devaluation.

THE MINISTER OF STATE-IN
THE MINISTRY OF INDUSTRY
(SHRI P. K. THUNGON): (a) State-
ment 1 is enclosed.

(b) and (d) The names of chronic
loss making PSEs are given in the
attached Statement-II. Reviewing of
performance of PSEs is a continuous
process and enterprise specific action
is taken by the concerned administra-
tive Ministry/Department and enter-
prises to improve the Performance.
Some of the important measures taken
are financial, managerial and organi-

sational restructuring, technological
upgradation, energy conservation.
modernisation and  rehabilitation,

signing of MOU etc. Government have
also announced to refer these chronic
sick central PSEs which are unlikely
to be turned around to BIFR or other
similar high level institutions created

for this purpose.

{c) No, Sir, 26 out of 46 taken over
PSEs have appeued in the above
referred list. :
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STATEMENT 1
1. Profile of Loss Making PSEs for 1987-88
(Rs. in Lakhs)
YR Name of PSE Net Invest Total No
-No. - loss ment  of em-
ployees.
1 2 3 4 5
"~ 1. Air India . . . 4341 86667 17682
2. Artificial limbs mfg. Corpn of Indla . 198 1197 573
3. Assam Ashok Hotel Corpn. Ltd. . 7 184 91
4. Bcngal Chemicals & Pharmaccutloals
Ltd. . 771 3325 1850
5. Bengal Immumty Ltd . . . 508 1872 1828
6. Bharat Brakes & Valves Ltd. . . 269 905 862
7. Bharat Coking Coal Ltd. . . . 11201 177563 173034
8. Bharat Leather Corpn. Ltd. . . 68 515 283
9. Bharat Opthalmic Glass Ltd. . . 683 2657 598
10. Bharat Process & Mechanical Engmeers
Ltd. . 318 1675 1316
11. Bharat Pumps & Compressors Ltd . 873 4717 1973
12. Bharat Refractories Ltd. . . . 475 7958 3227
13. Biecco Lawrie Ltd. . . . . 704 2191 1394
14. Braithwaite & Co. Ltd. . . 892 3444 5804
15. Braithwaite Burn & Jessop Construcuon
Ltd. . 94 1098 442
16. Burn Standard Company Ltd . . 1192 12595 16040
17. Cawnpore Textiles Ltd. . . . 384 409 3060
18. Cement Corpn. of India Lid. . . 4597 53041 6699
19. Central Coalfields Ltd. . . 9043 90637 104444
20. Central Inland Water Transport Corpo-
ration . 1311 9366 4338
21. Coal India Ltd. . . . . . 137 0 7050
22. Cochin Shipyard Ltd. . . . 2586 14726 2689
23. Cotton Corporation of India Ltd. . . 306 10063 1160
24. Cycle Corporation of India . . 1269 3774 3973
25. Delhi Transport Corpn. . . . 7888 27028 38326
26. Eastern Coalfields Ltd. . . . 4874 174449 186232
27. Elgin Mills Company Lid. . . . 2179 5739 11005
28. Engineering Projects (India) Ltd. . 3439 15267 840
29. Export Credit Guarantee Corpn of India
Lud. . 386 600 469
30. Fertilizer Corporanon of lnd.\a I.td . 4267 98989 12062

31. Food Corpn.of Indis . . . 537 203367 70210
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1 2 3 4 5
32.-Garden Reach Shnpbunlders & Engn-
neers Ltd. 97 13904 10427
33. Gas Authority of Indla Ltd.. 7302 130368 801
34. Goa Shipyard Ltd. 118 1284 2238
35. Heavy BEngineering Corpn. Ltd. 2173 56871 19759
36. Hindustan Fertilizer Corpn. Ltd. 10484 124503 11021
37. Hindustan Fluorocarbons Ltd. 3890 60470 3366
38. Hindustan Newsprint Ltd. . 175 12825 2504
39. Hindustan Paper Corporation Ltd. . 35 3780 211
40. Hindustan Prefab Ltd. 55 1042 1433
41. Hindustan Salts Ltd. 45 291 918
42. Hindustan Shipyard Ltd. 3657 16253 7469
43. Hindustan Steel Works Constn. Ltd. 1210 13122 21498
44. HMT Bearings Ltd. . 345 1041 1057
45. Hooghly Dock and Port Engmeers Ltd. . 110 1841 2205
46. Hooghly Printing Company Ltd. . 16 34 136
47. Hotel Corpn. of India Ltd. . 475 8300 4127
48. IISCO Ujjain Pipe & Foundry Co.Ltd. . 106 367 599
49. India Firebricks & Insulation Co. Ltd.. 224 1529 1280
50. Indian Drugs & Pharmaceuticals Ltd. 3022 24606 12758
51. Indian Iron & Steel Co. Ltd. 11575 67677 38921
52. Indian Rare Earths Ltd. . . 1973 12379 3732
53. Indian Road Constn. Corpn. Ltd. . 1583 4605 1140
54. Indo Hokko Hotels Ltd. 14 221 34
55. Jessop & Co. Ltd. 79 6445 8769
56. Jute Corpn. of India Ltd. 672 4943 2750
57. Kudremukh Iron Ore Co. Ltd. 2725 88314 2011
58. Lagan Jute Machinery Co. Ltd. 85 62 573
59. Madras Fertilizers Ltd. . . 2605 1665 1363
60. Maharashtra Antibiotics & Pharmaceu-
ticals Ltd. . 75 324 204
61. Mandya Natlonal Paper Ml“S Ltd 605 3872 1132
62. Mazagon Dock Ltd. . 3487 36805 13928
63. Mica Trading Corpn. Ltd. . 147 1194 1385
64. Mining & Allied Machinery Corpn. Ltd 622 5222 7581
65. Nagaland Pulp & Paper Co. Ltd. . 2058 11203 1320
66. National Aluminium Co. Ltd. . 5092 251664 4518
67. National Bicycle Corpn. of India . 658 2036 1549
68. National Bldg. Constn. Corpn. Ltd. 1276 13354 2987
69. National Instruments Ltd. 444 2775 1242
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1 2 3 4 5
70. National Jute Mfg. Corpn. Ltd. 4464 28168 32570
71. National Mineral Dev. Corpn. Ltd. 1784 19018 7018
72. National Seeds Corpn. Ltd. . 440 1761 2427
73. North Eastern Handicrafts & Handloom
Dev. Corporation Ltd. . 35 401 170
74. North Eastern Electncpower Corpn :
Ltd. 354 33798 2849
75. North Eastern Reg:onal Aerl Marl\etme
Ltd. 33 500 70
76. Northern Coalﬂclds Ltd . 323 114849 11621
77. NTC (A. Pradesh. Karnataka, Kerala &
Mahe) Ltd. 2264 15359 20757
78. NTC (Delhi, Punjab & Rajasthan) Ltd 620 9458 10931
79. NTC (Gujarat) Ltd. 3103 12233 16818
80. NTC (Madhya Pradesh) Ltd. 2146 16267 13157
81. NTC (Maharashtra North) Ltd. 3243 19114 17718
82. NTC (South Maharashtra) Ltd. 2619 21033 19460
83, NTC (Tamil Nadu & Pondicherry) Ltd. . 597 6911 14939
84. NTC (Uttar Pradesh) Ltd. 3087 16888 18688
85. NTC (West Bengal, Assam, Bihar. Omsa)
Ldd. . . 2816 24443 19318
86. Paradeep Phosphates Ltd 2034 41828 619
87. Pawan Hans Ltd.. . 669 11376 486
88. Projects & Development Indxa Ltd 518 3696 3346
89. Rehabilitation Industries Corpn. Ltd. . 1052 4058 2588
90. Richardson & Cruddas (1972) Ltd. 858 3974 3559
91. Sambar Salts Ltd. 21 250 1141
92. Scooters India Ltd. . 2712 7457 3256
93. Semi Conductor Complex Ltd. 10 5391 745
94. Smith Stanistrect & Pharmaceuticals Ltd. 221 831 1043
95. Southern Pesticides Corpn. Ltd. 184 927 181
96. Sponge Iron India Ltd. . 128 2552 480
97. ’l‘annery & Footwear Corpn of lndla
L. 1069 5207 2203
98. Tea Tradmg Corpn of lndla Ltd 103 1898 5002
99. Triveni Structurals Ltd. . 410 2161 2047
100. Tungabhadra Steel Products Ltd. . 4 1220 1477
101. Tyre Corporation of India Ltd. . 944 3268 4083
102. U.P. Drugs & Pharmaceuticals Co. Ltd. 27 81 359
103. Vayudoot . . . 362 4109 1031
104. Weighbird (India) Ltd 97 280 A4
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2. Profile of loss making PSEs for 1988-89

(Rs. in Lakhs)
Sl Name of PSE Net Invest- Total No.
No. Loss ment  of
: Employees
2 3 4 5
1. Artificial Limbs Mfg. Corpn. of India . 193 1281 572
2. Assam Ashok Hotel Corpn. Ltd. . . 5 185 91
3. Bengal Chemicals & Pharmaceuticals
Ltd. . . . . 705 3837 1791
4. Bengal Immumty Ltd . . . 740 2412 1742
5. Bharat Brakes & Valves Ltd. . . 211 1092 838
6. Bharat Coking Coal Ltd. . . . 519 185350 169806
7. Bharat Gold Mines Ltd. . . . 1242 8824 11026
8. Bharat Leather Corpn. Ltd. . . 51 564 273
9. Bharat Ophthalmic Glass Ltd. . . 720 2957 593
10. Bharat Process & Mechanial Engineers
L. . . . 679 1921 1303
11. Bharat Pumps & Comprcssors Ltd . 2616 5364 1960
12. Bharat Refractories Ltd. . . . 862 8506 3237
13. Bharat Wagon & Engg. Co. Ltd. . 171 1368 2035
14. Biecco Lawrie Ltd. . . . . 856 2422 1396
15. Birds, Jute & Exports Ltd. . . 111 253 238
16. Braithwaite & Co. Ltd. . . 629 4139 5698
17. Braithwaite, Burn & Jcssop Constructxon
L. . . . . 7 1087 1164
18. British India Corporahon Ltd . . 180 11334 7069
19. Burn Standard Company Ltd. . . 430 13089 15656
20. Cawnpore Textile Ltd. . . . 505 720 2968
21. Cement Corn. of India Ltd. . . 4663 58871 6663
22. Central Electronics Ltd. . . 453 2647 882
23. Central Inland Water Transport Corpn
Ltd. . . 1017 11283 4228
24. Coal India Ltd. . . . . . 73 689 7228
25. Cochin Shipyard Ltd. . . . . 2974 15483 2684
26. Cycle Corporation of India Ltd. . . 1645 4449 3872
27. Delhi Transport Corporation . . 9899 33959 39144
28. Elgin Mills Company Ltd. . . . 3107 6789 10926
29. Enginecring Projects (India) Ltd. . 3829 16835 858
30. E:gort Crec'ht Guarantee C orpn of India 910 5000 490
31. Fertilizer Corpn. of Indla Ltd . . 19123 106099 11462
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32. Food Corpn. of India . 839 206142 69984
33. Gas Authority of India Ltd. 5289 159886 828

34. Handicrafts & Handlooms Exports Corpn.

India Ltd. 146 685 452
35. Hindustan Fertilizer Corpn Ltd 15638 132395 10951
36. Hindustan Antibiotics Ltd. 235 10373 2626
37. Hindustan Fluorocarbons Ltd." 1039 3958 217
38. Hindustan Paper Corpn. Ltd. 8624 65077 3358
39. Hindustan Salts Ltd. 54 164 1144
40. Hindustan Shipyard Ltd. . 4668 16429 7935
41. Hindustan Steel Works Constn. Ltd. 7033 15512 21239
42. HMT Bearings Ltd. 109 1045 1099
43. Hooghly Dock & Port Engineers Ltd 287 2288 1983
44. Hooghly Printing Co. Ltd. 13 45 133
45. Hotel Corpn. of India Ltd. 648 7931 4090
46. 1ISCO Ujjain Pipe & Foundry Co. Ltd 19 362 594
47. India Firebricks & Insulation Co. Ltd. . 244 1594 1279
48. Indian Drugs & Pharmaceuticals Ltd. . 4642 27051 12432
49. Indian Iron & Steel Co. Ltd. 11955 58215 37429
50. Indian Rare Earths Ltd. . 726 12791 3885
51. Indian Road Constn. Corpn. Ltd. 4847 5602 522
52. Indo Hokko Hotels Ltd. 8 221 34
53. Intelligent Communication Systems lndna
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